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PARLIAMENT OF INDIA
Tuesday, 8th August, 1950

The House met at a Quarter to
Eleven of the Clock

[MR. SPEAKER in the Chair]

MEMBER SWORN

Honourable Shri Chakravarti Raja-
gopalachari (Madras).

ORAL ANSWERS TO QUESTIONS
Short Notice Questions and Answers

RatioNING oF GrRAM FOrR HoRrsEs 1IN

DEermr
Giani G. S. Musafir: Will the
Minister of Food be pleased to
state : '

(a) what steps have been taken to
satisfy the horse keepers in Delhi,
in connection with rationing of grams;

(b) whether it is a fact that grams
are easily available in the black
market; and

(c¢) whether Government have been
requested by the parties affected to
decontrol’ gram ?

The Minister of Food and Agricul-
tare (Shri K. M. Munshi): (a) stocks
available with the Delhi Administra-
tion' after the -middle of May were
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utilized for animal rationing only.
Import of gram and other coarse food-
grains into the rationed area of Delhi
has since been made free. Besides,
the bran that is available to the
Delhi Administration as a result of
milling ®heat is now diverted for
supply to animals in Delki The
Delhi Administration were prepared
to import oats, but the horse keepers
did not show any interest in the
matter. Government is considering
the steps to be taken to secure gram
for Delhi, and T am glad to mention
that the U.P. Government is releas-
ing 1,000 tons of gram for Delhi
immediately.

(b) No such fact has come to the
knowledge of Government. Anyway,
it is'not a fact that grams are easily
available in Delhi.

(c) Letters have been received to
this effect.

@iani G. S. Musafir rose—

Mr. Speaker: I shall call the second
Short Notice Question also which
deals with the same subject, and
then the supplementaries will be
common to both.

SHORT SUPPLY OF GRAM IN DELHI

Shri Deshbandhu Gupta: Will the
Minister of Food be pleased to state:

(a) the reasons for short supply of
gram in Delhi resulting in the total
discontinuance of the gram supply by .
the Rationing Department for the
horses of Tongawalas in Delhi;
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(b) the total number of horses
affected by the discontinuance of the
gram supply;

(c) the quantity required per
month if supply of gram is again
restored on the basis of the scale
originally fixed by Government;

(d) the steps taken by Govern-
ment so far, to procure stocks of
gram required for the purpose;

(e) whether it is a fact that East
Punjab and PEPSU have not sup-
plied the quantity of gram which
they were expected to do;

(f) if so, what steps have becn
taken by Government to obtain fur-
ther supplies from them; and

_(g) what is the quantity of grain,
if any, imported from Pakistan for
Delhi so far?

The Minister ot Food and Agricul-
ture (Shri K. M. Munshi): (a) The
normally surplus States have not
been exporting gram this vear due to
damage to the gram crop.

(b) 4.000.

(e) 16,000 tons per year for animal
rationing.

(d) Out of a total surplus of 64,000
tons distributed under the Basic Plan
for Gram drawn up in May 1950,
Delhi  was allotted 10,000 tons.
Against this allotinent, about 930
tons only has been received in Delhi
so far. The Governmment have
requested the surplus States to supply
gram, but so far no steps have been
taken by these States to comply with
the request. Gram has been p'aced
on the 0.G.L. and gram is being im-
ported from Pakistan. But there i3
no definite inform-t'on as to what

part of the gram .has been received in
Delhi.

(e) Yes.
(f) These Stat~s have stated that
ther .v: no surplus. The Govern-

wment ': considering the steps to be
taken to secure the gram required for
Delhi from the States whioh have
stocks of gram.

(8) Information is not available.
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[Giani @. S. Musafir: As you have

stated that gram is not available in

De'hi in black market even, then do

vou think the horses living in Delhi
are subsisting without gram?]

Mr. Speaker: Order, order. That
is an argument. Does he want to ask
for any information?

Shri Deshbandhu Gupta: When aid
Government first come to know that
this year the gram crop of surplus
arens was deticient and  that  Dethi
would not be able to get its proper
quota? .

Shri K, M. Munshi: The Basic
Plan for this year was issued on the
21st April, and thereafter Govern-
ment cawme to mect with difficulties
over procuring gram for Delhi.

Shri Deshbandhu Gupta: What
steps were taken by Government to
make alternative arrangements to get
supplies from other sources?

Shri K. M. Munshi: Government
have been pressing the surplus States
to provide gram.

Shri Deshbandhu Gupta: Do Gov-
ernment believe that the surplus
States have not declared their sur-
pluses correctly and that, in fact,
the surpluses are much higher and
they are in a position to supply
additional quantity of grawn to Delhi?

Shri K. M. Munshi: It is difficul$
for me to say, but they say they are
not in a position to supply. On the
other hand, it is found that in some-
parts of those States gram is found
in surplus quantities.

S8hri Deshbandhu Gupta: What is
the effect of 0.G.L. on the supply in
Delhi? Is it a fact that O.G.L.
makes no difference as the :rum
imported from Pakistan eannob reach
Delhi except through Pumjab which
is not permitted?
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Shri K. M. Munshi: I don't think
that any gram which has been im-
ported under O.G.L. has so far come
to Delhi. That is my impression. I
have no definite information on the
point.

Shri Deshbandhu Gupta: But have
Government suggested to the Punjab
Government that in the case of any
gram purchased in Pakistan for pur-
poses of Delhi there should be no
restriction placed on its movement
to Delhi?

Shri K. M. Munshi: No one has
approached Government with the
request that they should buy that
gram and make it available in Delhi.
So the question does not arise.

&S Mg a1@: FT I 91 |E
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[Seth Govind Das: Is it not a fact
that last year huge quantities of gram
were available in Punjab, a part of
which deteriorated and as yet the
traders of Punjab have got huge
stocks of gram and this can be im-

ported here with the help of the Gov-
ernment of Punjab?]

Shri K. M. Munshi: As regards the
first part of the question, I can ouly
say what I heard on the floor of this
House, that there was a lot of gram
last year in Punjab but it did rot
find its way to other parts of India.
So far as this year is concerned, the
information which has been supplied
to the Government of India is thab
there are several parts of Punjab
_where there is hoarded gram.

Shri Himatsingka: Is it not a fact
hat if gram is imported direct from
Western Pakistan and booked to
Delhi, the East Punjab Government
nnot¢ seize it and no permission
ould be necessary?

Shri K. M. Manshi: The Punjab
Government has a right to impose a
ban on the export of their gram, bué
no such case as the one mentionsd
by the hon. Member has been brought
to my notice. But I think if gram
is directly despatched from DPakistan
to Delhi, no question of permit can
arise.
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[Shri M. L. Gupta: The hon.
Minister while answering the ques-
tion of Shri Deshbandhu Gupta had
stated that as no one approached the
Government so the question of im-
porting 'gram here on O.G.L. does
not arise. TIs it necessary for the
people to approach the Government
in this respect, otherwise the Govern-
ment would not look into the matter
on her own sccord ?]

Shri K. M. Munshi: Unless -ny
merchant comes and says that he
wants to import gram from Pakistan,
how is it possible for Government to
announce to the whole world that
anybody can bring gram from
Pakistan? Once a commodity is put
on the 0.G.L., everybody knows that
he can import it into India freely.

Pandit Thakur Das Bhargava: Can-
not the Government themselves buy
gram from Pakistan and import i
into Delhi?

Shri X. M. Munshi: So far gram
is on the free list of Pakistan, and
therefore it is not advisable to have
Government to Government trans-
actions.
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| Babu Ramnarayan Singh: Is it a
fact that a ban has been imposed
reventing gram from being imported

ere from districts neighbouring
Delhi?]

Shri K. M. Munshi: There were
two kinds of bans. One was the ban
imposed by Punjab, Pepsu and other
Governments on the export of gramn
outside their States. The other was
the ban imposed by the Delhi Ad-
ministration preventing gram from
eoming in from outside. But the
latter ban has e removed.

Bhri Tyagi: When was the scarcity
of gram in Delhi brought to the notice
of the Ministry?

8hri K. M. Munshi: Almost from
the time that I took office.

Shri Gautam: Why did not Gov-
ernment take suitable steps before
the tongawalas went on strike?

Shri K. M. Munshi: Government
took all steps which were within their
power to induce the surplus Statis
to part with their gram.

8hri Gautam: My question is: why
were not these steps taken before the
strike took place?

Shri K. M, Munghi: It is .o
correct to say that, because steps
were taken, as I said, right from the
20th of May, 1950. This matter has
been engaging the attention of Gov-
ernment ever since that date. But
the difficulty has been that it is very
difficult to induce the surplus States
to part with their gram.

Shri Tyagi: May I know if it is &
fact that the proposal to purchase
gram from outside was shifting from
one office to another and that the
sanction of the Finance Ministry
took a lot of time in coming?

Shri K. M. Munshi: It is 1ot
correct to say so. Government are
taking steps, but the first question
is to induce the surplus States to
part with their gram.

Shri Deshbandhu Gupta: Is it a
fact that Delhi is surrounded on all
sides by surplus States like U.P.,
Punjab and Pepsu and in view of
this, have Government considered the
desirability of removing the restric-
tions placed on free mocvement of
gram from these areas to Delhi?

Shri K. M. Munshi: This question
along with others is under considera-
tion of Government.
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PARLIAMENT OF INDIA
Tuesday, 8th August, 1950

The House met at a Quarter to
Eleven of the Clock

[MR. SpEAKER in the Chair]

QUESTIONS AND ANSWERS
(See Part I)
it
11 a.m.
SUGAR CRISIS ENQUIRING AU-
THORITY BILL

The Minister of Food and Agricul-
ture (Shri K. M. Munshi) : I beg
to move for leave to introduce a
Bill to vest an Enquiring Authority with
<certain powers.

Mr. Speaker : The question is 1

“That leave be granted to in-
troduce a Bill to vest an Enquiring
Authority with certain powers.”

The motion was adopted.

Shri K. M. Munshi : I introduce the
Bill.

MOTION RE : BENGAL
SITUATION—contd.

Mr. Speaker : We shall now proceed
with the further consideration of the
following motion moved yesterday by
the hon. Shri Jawaharlal Nehru :

‘“ That the Bengal situation with
raferancs to the agreement bewteen
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the Prime Ministers of India and
Pakistan signed on the 8th April
1950, be taken into consideration.”

We shall also consider the amend -
ments which are before the House _
But before we begin the discussion,
I would again appeal to hon. Members -
to be brief. I find a large number of
hon. Members, who are anxious to.
speak on this motion. Therefore, I
think I must place a time-limit of
fifteen to twenty minutes at the most.
Even then, I am afraid it will not be
possible to satisfy all.

Shri B. Das (Orissa) : Yesterday we
were considering the poignant situa-
tion in East Bengal and in India owing
to the harassment of the East Bengal
Hindus. I was trying to assess the
malaise of the Pakistan Government
and people. I was trying to analyse
the reason for their repeated harase-
ment of non-Muslims, whether it be
in West Pakistan or in East Pakistan.
I came to the conclusion that iv is an
economic malaise which Pakistan is
suffering from. Pakistan is one of
the youngest sovereign States in the
world and as such it could not adjust
itself to the new  conditions. _Seo
it wanted to grow on its feet by trying
ta exploit the resources of its non-
Muslim, citizens under the guise that
Pakistan is a Muslim State and there-
fore no non-Muslim has any right to
live there or possess wealth there
I pointed out yesterday that this me-
thod of appropriating unproductive
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[Shri B. Das]
wealth will not help the Pakistan
State to become a prosperous sovereign
State. I was going to develop the
point that the Government of India
should send a Peace Mission to Pakis-
tan. I based my suggestion on the
partial success of the Nehru-Liaquat
Pact attained thus far.

I repeat my suggestion. If tension
has been removed, if the situation has
been eased and is at present a little
better, then why should not we carry
it a stago further ? I suggest thac the
Peace Mission should be led by my
estecmed and revered friend, Shri
Rajagopalachari, because all his life he
has been devotod to the bringing about
of unity and harmony among Hindus
and Muslims and a reconciliation of the
two viewpoints. He will be an ad-
mirable leader to lead a  deputation of
Indians to discuss with the Pakistanis
why they should adopt means of pro-
ductive wealth ; why they should join
hands with India to develop the
natural resources of  Pakistan  and
India, so that both the countries will
become prosperous and go hand in
hand and maintain the sovercignty
of Asian nations and prevent the
Wostern bloes led by U. S0 AL trying to
divide us or trying to establish air,
naval and armament bascs in Asian
countties. I should think that such a
Poace Mission is  possible.

But beforo that, the Pakistani leaders
and publicemen should give up their
idoa of robbery and theft, —the idea
of tuking away the property of non-
Muslim citizens as if non-Muslims are
not human beings. One would have
forgiven them  for  what they
did in Western Pakistan, because that
was the beginning and the early stage
of their Independence. At such a
time, we human beings—as much as
nations—dlo make mistakes.

It has been unmistakably and systee
matically demonstrated, ax my friend
Dr. Syama Prasad Mookerjee pointed
ont yesterday, that the Government
anl the poople of Pakistan are not in a
md to develop the economic wealth
of thhir country by right methods.
Locting the property of the Hindus
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does- not increase their per capiia-
income : it does not increase their
national income nor does it add to
their productive wealth. We with
our ancient culture, with or tradition,
with the leadership of the Prime
Minister of India, Pandit Jawaharlal
Nehru, do not want to appropriate the
properties of others. So, we are the
right people to send a Mission to
Pakistan. As I said yesterday,
I am against referring this matter to
the United Nations. Let our Peace
Mission go. Most of .the Cabinet .
Ministers of Pakistan have been our
personal friends in this House or the
other House. I can claim many
friends among them, though I do not
know whether I can’ call them my
friends today. We should develop
this approach to the problem, whereby
once and for all we can remove this
exploiting instinct in Pakistan people
and the Pakistan Government.

Much was said yesterday about the
rehabilitation of the East Bengal
refugees. Whether they are 31 lakhs
or 51 lakhs as Dr. Syama Prasad
Mookerjee put it yesterday, the fact
remains that it is a vast problem.
It has cften becen said here and outside
that the Minister of Rehabilitation
should not sit in Delhi ; he should have
his office in Calcutta as well. It is
most  unfortunate that crates and
crates of disposal goods in clothings are
lying in the open exposed to the sun
and rain, or moth-caten on account
of the laxity of the Defence Ministry,
or the Rehabilitation Ministry or the
Ministry of Industry and Supply. I
hope the Government of India will at
least unlock them now and distribute
them to the half naked people of
East Pakistan who have come to our
unfortunate land. This is a sugges-
tion which has been made by so many
leaders and from so many quarters.

Before I conclude I want to make
two or three points for the considera-
tion of Government. The Minister of
Rehabilitation will make every en-
deavour to sece that the refugees from
East Bengal who have come to our
side are resettled together on reg-
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ional basis. At present I find them
being dispersed to the different pro-
vinces. Secondly, the Government
of India should appoint a high-powered
commission on rehabilitation. Re-
settlement of so large a number of
people cannot be left to be done
spasmodically, as happened in the
case of migrants from West Pakistan.
Social and moral factors are not to be
torn asunder. The third point is the
climatic condition which has already
been roferred to by Dr. Mookerjee
yesterday. The East Bengal people
do not like West Bengal ; they do not
like Orissa. Much less can they be
resettled in Mysore or Rajputana, be-
cause they are accustomed to an en-
tirely different mode of life. They
love fish and rice and they live in
water almost. .

These are some of the points I have
to make. I do appeal to the Govern-
ment of India and to the House to
work togoether on this matter so that
we can coavince Pakistan and make
her work for her economic prosperity
so that she need not have recourse to
loct others’ properties thereby creating
permanent economic distress both in
India and in Pakistan.

7

Shri Syamnandan Sahaya (Bihar) :
We have discussed now for four days
two important questions relating to our
country. The first one related to our
foreign policy, namely the Korean
situation, and the unanimity that was
displayed in this House over that
matter did to me at any rate, eéxhibit
that the core of the nation was sound,
because I believe that if there is
completc unanimity between the
Government and its people on its
foreign poliey it shows that the nation
is prepared to withstand all difficulties
and stand by the Government.

Similarly, we have noticed an
amount of diversity, or if I may use the
term, variety, in the discussion over
this home problem, a¢ I call it—call
it the refugee problem, call it the eva.
cuee problem, call it the Bengal situa-
tion if you like. On this problem a
certain amount of diversity of opinion
has been expressed. It again, if you
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will permit me to say so, is indicative-
of the fact that the nation, both out~
side as well as through its representa~:
tive in this House, is alive and con

scious of the situation. It shows that
the people are not static, but they are-
dynamic. But, if they are critical
of the actions so far taken by Govern-
ment in this direction, permit me to
say, that it should not be construed as
indicating that they are unappreciative
of what the Government have done
so far. I feel that it only indicates
that the nation both outside and in
this House wants more to be done,
very much more, and above all it
wants an objective to be set and that
objective to be pursued with a very
firm policy.

India has been sore over the parti-
tion of the country. I do not know
whetker it would be in the fitness of
things to say or interpret others’
minds in this House, but I make bold
to say that even the hon. the Prime
Minister must be sore over this parti-
tion. What followed in the wake of
that partition has also been causing
immense distress. The tragedy is that
it scems to be unending, and the ex-
pression of opinion, sometimes irrita-
tion, is only expressive of the fact
that the situation isreally becoming dese
parate. I would submit therefore
that  the discussion  in  this
House both by the Members and the
Governent must be construed in this
light. It requires understanding and ap-
preciation of the other man’s view point
and if the discussions are conducted
in this light I have no doubt that it
will bring very good results. Who'
does not know that much that might
have happened in this country was
prevented by the Father of the Na-
tion after the partition-? There is no
doubt also that much that might have
happened in recent times has been
prevented by the hon. the Prime
Minister and his Government, includ-
ing the State Governments. But, I
muit oxpress my apprehension and I
must state it quite frankly—I shall
not be fair to the House or to the
Government if I did not do so—
that if really conditions continue as.
thev are continuing it will drive the
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peoples of India into desperation and
1 am doubtful whether even the
Government of Prime Minister Nehru
will be able to check the surging
tide of despcration that has already
rison very high. I submit, I am saying
these words not in a spirit of criticism :
I am only trying to do my duty by
the Government and by this House in
trying to express what 1 have felt
and noticed during my discussions
and talks with various elements in
‘this country, including the refugees.

The inhabitants of Pakistan, both
Hindus and even some Muslims, ask
themselves the question ‘“ What have
we done to deserve this fate ? Did
we ask for partition ¢ Was our con-
sent sought when partition was made ?
Were we really immovable property or
<chattels that we were partitioned off ?”’
But they also say another thing. They
aay ‘‘ Even if it was necessary in the
interont of the motherland that we
should be separated, have we no
claims on the consideration of the
‘Government of India ¢ Shall we be

just left out because we now belong to-

& foreign country 2"’ I submit India
‘has to answer these questions. Whether
we liked it or not, and although it
was not, comtemplated that millions of
people will come back to India from
the different areas of Pakistan, but
they did. Therefore it stands to reason
that this matter, although extremely
difficult, has to be tackled. It cannot,
1 submit, be left merely to the de-
cisions takon unilaterally by one party.

There is another very poignant situa-
tion in the consideration of this subject
and that is this. It is not only the
Hindus who did not want separation or
Pakistan but cven those Muslims who
did not want Pakistan that are suffer-
ing. Can we even after a hundred

from now forget the condition
of the Khan brothers in Pakistan ?
SBhall we content ourselves by just
saying ‘It is their home policy,
what can we do ?”’ I know and I repeat
that thero are difficulties in the way.
But I contend also that we have to
find a solution for these difficulties.
¥ we do not. the difficulties I am
afraid will solve themselves.
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With regard to the Indo-Pakistan
Agreement I do not know whether I
am competent or will be justified to
discuss the philosophy of it. But
there is one thing which I would like
to submit, namely, that it has been our
ideology and culture to espouse the
cause of the suffering and the weak.
Gandhiji staked his life in South
Africa in order to save Indians from
dishonour. I do not base my con-
clusions on anything that I have heard
outside. I have gone through, even
recently, the speeches delivered by
members of the Government on differ-
ent  occasions with regard to the
treatment meted out to minorities in
Pakistan and on that basis I feel I
have no difficulty in coming to the
conclusion that the minorities in
Pakistan are not living with honour.
Whether they shall do so tomorrow is
another question. I ask, will the
land of Gandhiji tolerate such dis-
honour to such a vast number of
people, crores of them ? If we feel
our incapacity or our inability to
secure redress let us say so.It has
been taught to us that in difficult
conditions there is uothing like ac-
cepting your difficulties. But at no
time shall we justify or even ignore a
wrong or would say that what is done
or has been done can be supported on
any grounds. It appears to some of
us that probably what is troubling
us is not troubling others. The stories
which are related day to day by people
who come out from East Pakistan
trouble our heart, and I have no
doubt that it must be troubling the
Prime Minister's heart also. For
some time perhaps it may be expedient,
it" may be politic for the hon. the
Prime Minister to support the case
of necessity, but I have no doubt that
Pandit Jawaharlal Nehru—with the
heart of Pandit Jawaharlal Nehru—
will never be able to tolerate it for
long, and much less will he do so as the
successor of Mahatma Gandhi. I am
reminded of an instance after the
partition. At one of the meetings
of the Constituent Assembly we de-
sired that Mahatma Gandhi should
come and bless the House on a certain
imnportant occasion and we wrote out a
letter of request and handed it over to
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he ' Chief Whip. As the hon. the
Prime Minister was not in the House
he took it to the hon. the Deputy
Leader, Sardar Patel, and Sardar
Patel said “We have tried our best,
but we have failed. Let these young
men try now”. To that request
Mehatma Gandhi said “ My place on
that day is in Noakhali, not in India ”.
These words indicate what was the
feeling of that great leader, the
Father of the Nation towards our
brethren in Pakistan.

I will not take your time as I have
not much to say on the point whether
the agreement has succeeded or failed,
considering the approach and the
circumstances in which the agrcement
was made. Let us say and admit that
for a time it was able to create a
better sitnation in both the countries
which had really become very very
difficult. That at that particular time
the agreement was able to ease the
situation for a time, cannot be denied.
If that was the only object or achieve-
ment of the agreement, I might
be permitted to say that we have not
made any good score by the agree-
ment.

In order to consider this aspect I
will not take any information that I
might have either from the Press or
even from Members who have spoken
in this House before. I have got
two authentic documents in front of me,
one being a note of the Ministry of
External Affairs and another the
answer given by the Hon. the Prime
Minister to Mr. Kamath. It is not a
very long document, but even so, I
shall not read it as it will take your
time, Sir. I shall just draw pointed
attention to one or two matters. The
note says :

“S8o far as° West Bengal is cons
cerned houses in urban areas are
being restored to the owners im-
mediately on their return. Out of
22,000 Muslim industrial employees,
9,000 have been re-employed. No
exact information is available as to
what percentage of migrants who
have returned to East Bengal have
got back their properties or other-
wise have been rehabilitated.”
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If I am not mistaken, our Minister
Mr. C. C. Biswas and the Minister on
the other side, Mr. Malik are working
together and spend most of their
time together. If there was any
information available would it not
have been possible for Mr. Biswas to
secure that from Mr. Malik ? I,
therefore, come to the conclusion that
there was not information enough to be
given and if there was anything it
was not worth being given to us. The
note also says :

“Many reports have been received’
to show that large-scale requisi-
tioning of houses in urban areas stilk
continue.”

I would like this information to be-
weighed against the previous informa-
tion, which I have conveyed to you,
that so far as West Bengal is con-
oerned, the houses in urban areas are:
being restored to the owners imme-
diately on their return. ‘ Reports
have also been received that in rural
areas of East Bengal houses and lands:
have been forcibly occupied by the
refugees ’. This explains the East
Bengal situation.

Then, there is another indication.
The not says :

“ Exact information is not avail-
able about the number of places of”
worship damaged or destroyed or
otherwise defiled in East Bengal ',

This could not have been in thou:
sands ; at best it would be in hundreds..
Could even this information not be
supplied by the East Bengal Govern..
ment ? I conciude that there is a
definite attempt at not placing facts =
and if there is no information and no
figures supplied, we have to take it.
that they are not worth being placed
before India.

Then, I come to the subject of
abducted women. You will be sur-
prised to hear that the Relief Com-
missioner of East Bengal stated that 50
reports have been falsely made..
I am exceedingly sorry at this state-.
ment. Whatever might have happened,
to whatever degradation or depths of
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ignoring the Refugees might have
fallen, one thing remains outstanding
that they have maintained their
religion and their dignity and
would not go down to the extent
of making false reports that their
wives or daughters had been taken
away. Such reports could not be false-
ly made. Out of sheer shame some
people might not have sent a report at
all. But to say that 50 cases were
absolutely false and this statement to
come from the Relief Commissioner is

. appalling to put it very mildly.

We on our side have been able to
recover as many cases as were reportod
and were traceable.  There is one point
which, I think, still requires consi-
deration and that is with regard to the
different steps that have been sugges-
ted to bo taken and with which the
hon. the Prime Minister does not agree.
The three suggestions made are: We
must, if necessary even by a conflict
try and prevent what is happening to
tho minorities in Kast Bengal. The
gecond ix that if the Hindus come away,
let the Pakistan Government cede the
necessary territorv  to rehabilitate and
settle the people who  conte here.
Thirdly if nothing is possible, have an
oxchange of population. All these three
suggestions are difticult of  achieve-
ment, I know, becanse there is a
third party involved in it. that is. the
Pakistan Government and they may
not agrée to any of these. In fact
they will not as they do not want
exchange of population. May I ask
thon what is the objection to getting
back to India those Hindus who are
still left in Pakistan, provided the hon.
the Prime Minister is convinced that
the conditions there are such that no
member of the minority community
can live there honourably? The Prime
Minister madea bold and, pardon my
saying so, a bold statcment when he
said that he believed that Hindus
will still live in Pakistan.

What I desire to submit, before I
resunie my seat is, that whatever else
the Prime Minister may do he may
carry on the peace negotiations as he
has been doing—it is a laudable object,
it expresses his faith, his sincerity and
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his genuineness and it raises the coun-
try’s position very much indeed—but
let him not for the sake of humanity,
for the sake of the Hindu brethren in
East Bengal, come to this conclusion
that the Hindus in East Bengal can
still remain honourably. My own feel-
ing is that if we do not show a little
grace in trying to bring them over to
India, they shall come all the same and
then we shall be saddled with difficul-
ties unwary and unprepared and per-
haps such that we  mwy not be
capable  of moeting with suddenly.
I submit. therefore that this is a vital
problem which deserves very serious
congideration and it cannot in my
opinion be brushed aside on the ground
of heing a matter of foreign policy
or anyvthing eclse.

Shrimati Sucheta Kripalani (Uttar
Pradesh): As I rise to speak on
this motion, I am reminded of the days
four months back when news started
pouring in from East Bengal about the
persccution of the minorities there.
We were all greatly perturbed and
all of us started scarching for a solu-
tion of this ever-recurring problem,
We held innumerable meetings, innu-
merable discussions ; all sorts of solu-
tions were proposed and all that
culminated in the Indo-Pakistan Pact.
Many welecomed this pact. Some of
us were sceptical about it ; others
even doubted the benefit of the pact
but whatever be the views that the
people held, the country as-a whole
decided to give the pact a fair trial.
Four months have passed. T think
sufficient time has passed to enable
us to assess the working of the pact.
I do not want to minimize the benefit
that has accrued from the pact but
let us analyse and sec what for this
pact was entered into ? The chief
object of the pact was to give security
to the minorities in their own terri-
tory. We wanted to make the mi-
noritics to look to their own Govern-
ment for protection and not to the
Government of the neighbouring state.
If this chiof object failed, then there
was a subsidiary object, and that
object was to facilitate the migration of
the minorities to the otler territory,
What have weseen in these four month
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I have gone again and again to these
poor- peoplé of Bengal. I have
actually met many of them who have
crossed the border. When 1 first
went there the people who came into
our country were absolutely in a ragged.
condition; they were harassed, molested
in every possible way. After the pact,
I went there and I saw that they were
coming back with their little belong-
ings, their chattels, bullock carts
with some little household goods.
‘When the tension was cased the situ-
ation did certainly improve but as
far as the chief object was concerned,
that is, giving security to the minori.
ties in their own territory, that has
not been achieved.

Many people have visited East
Pakistan. Newspaper reporters have
gone; many eminent Indians have gone.
We have both official and non-official
reports as to the conditions prevail-
ing in Fast Pakistan. All that we
can say is that the conditions are
better ; but the conditions are not
such that people can live there in peace,
in honour and safety. Even the hon.
the Prime Minister said yesterday,
that the security conditions are not
such as people can live there.

Yesterday, there was a report in
the newspapers that houses are being
requisitioned in large numbers. What
is the meaning of this ? If Pakistan
is sincere about the minorities, if
Pakistan docs want to extend protec-
tion to the minorities, no house should
be requisitioned. We have good
information that even houses in
which people are living have been
requisitioned. Today, I have received
information from a friend of ours,
who is also known to the hon. Prime
Minister, Dr. Jeevan Ratan Dhar of
Jessore, who was trying his level
best to stay there—that his house
has been requisitioned. If Pakistan
follows snch a policy, how are we to
believe in their sincerity to render
protection to the minorities.

I have myself during the last two
months of June and July toured
extensively in Bengal and Assam-—
myself and at least three Members
of this House. We have seen and
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spoken to thousands of refugees
literally. Wherever we went, we
asked one question, ‘‘Are you prepar-
ed to go back after the Pact ¢ Why
don’t you go back ?* What is the diffi-
culty ? Why are you staying in the
camp and undergoing very great
suffering "’ Each and every one told
us, ‘“We are not prepared to go back ;
kill us; give poison to the whole family;
we shall not' go back”. Then we
asked some of them, ‘“Did not any
of you try to go?’ Many of them
said that they did go back. There
were no officers to protect them in
the villages, but the people there
taunted them saying, “Why have you
come back ? did you not get any food
to eat ? and so you have come back’’y
That is what the people told us. They
are not educated people ; they are not

leaders of the community, but they
are ordinary peasants,  artisans,
cultivators and the like. One thing

is obvious that the minorities find it
very difficult to stay there, and the
exodus will continue.

It is true that the exodus is less and
fewer people are coming. I do not
want to get into the controversy
about the figures as to how many are
going and how many are coming.
Yesterday, the hon. Prime Minister
and Dr. Syama Prasad Mookerjee
enlightened the House a lot about it.
Let us take an overal picture. What
is the net result since 1947 ? After
the partition, 60 lakhs of people
have come from West Pakistan. The
West Pakistan Government has
practically liquidated the minority
problem. Very few people are there.
Some of us were fondly hoping that
this applied only to West Pakistan
and East Pakistan will remain safe.
But, many who were wise among us
said, wait and see; a time will come
when the same thing will happen in
East Pakistan. What has been hap-
pening in East Pakistan ? Since the
days of Noakhali, there was a small
stream of people trickling into
India. There was a big spurt a few
months after the partition : not imme-
diately, but a few months after.
They came as a consequence of riot
and disturbances. In that influx |
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lakhs of people came. en, we have
the second influx in March. There
is dispute about the number. The
number is no less than 40 or 45 lakhs.
80, today, India has got a refugee
population of one crore. I want to
ask you a very practical question :
have we got the finances to rehabilitate
this one crore of people ? During
our tour in Assam and Bengal, we
asked highly  responsible  people
when this exodus will stop. They
told us, “No, we expect more people
to come; at least 60 lakhs will come.”
This was the opinion of responsible
people and that is also the conclusion
that we came to from our observa-
tions. Then, as regards the people
who are returning to East Pakistan,
there is dispute about the number.
Some people put it at one lakh ; others
say it is five lakhs. Whatever it
may be, what difference does five
lakhs make in a total of one crore ?
India today is having this huge
burden to look after.

Then, what is the condition of thes®
refugees ¢ Let me  tell you a little
about that. Dr Syama  Prasad
Mookerjee told a good deal about it.
For some months [ have scen with
my own eyes the condition of the
refugees. 1 have myself run refugee
camps and 1 am intimately connected
with ‘this problem though 1 do not

hold any official position. I know
the State Governments and  the
Central Government are  spending
lakhs and crores of rupees ; but the

arrangements aro totally inadequate.
Even in the Ranaghat camp, which
is a very big camp run by the Central
Government, the death rate is 10 to
12 per day. This was tho information
given to us by the officers who are
running the camp. The child mor-
tality in Assam and Bengal is between
80 and 060 per cent. I am reminded
of my own experience similar to the
one recounted by Dr. Syama Prasad
Mookerjee. Mothers camo and wept
before us and said, “I lost my child

rday ; I have lost so many children
since I left Pakistan.”

ghri Sidhya (Madhya Pradesh) :
What is the population of that camp?
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Shrimati Sucheta Kripalani : (Rana-
ghat) : 35.000.

The general health condition of the
people who come from East Pakistan
is bad to start with. They were al-
ready suffering from mal-nutrition.
They have not got the stamina that the
people coming from West Pakistan
had. They cannot resist for long.
We are receiving innumerable applica-
tions for aid against T.B. In one
Centre in Bombay, 400 people are
asking for assistance against T.B.
I have got 200 applications from the
Rajputana  refugees  asking for
assistance against T.B. What are
you going to do and how are you
going to solve this problem ? Let
us turn to Bengal and Assam. I
will just tell you very briefly the con-
ditions prevailing in two of our re-
ception centres. There is one small
centre at Dauki on the gate of Assam.
People are pouring in. It is a very
small place ; therc are no houses. A
few houses that arc there are occupied
by the refugees. The rest of the re-
fugees are living in the stalls meant
for the weekly market, the hai: stalls
made of bamboos and thin matting.
It is a very malarial place with a heavy
rainfall. People have been living
under these mattings for the last
three months. Even that shelter is
denied to them twice a week when the
market takes place. Then these
refugees sit in the sun and rain.
Most of them are suffering from malaria
and many of them are on the point of
death. They will die within a few
months, if not today.

What is the condition in Sealdah ?
You know that very well and I need
not say much about it. In March
when I first went to Calcutta, I went
to Sealdah. In June and July, I
did not go to Sealdah because I have
not the heart to go there. I know
when I go there, people expect things
from me. I cannot' do anything ;
I cannot stand their misery ; there-
fore I did not go. I shall only read
to you what an American visitor said
when he went to  Sealdah:
“Simply  stunned to see  the
ghastly sight at Sealdah railwa
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station. I forgot for some time that I
was In any civilised country.” We
also feel like that. I do not g;,me the
(:.‘rover.nment ; I am only blaming the
situation. What is happening in
Sealdah ? People are dying of hunger,
thirst, lack of accommodation, leaving
other things about which other people
have spoken. I want to draw the
‘attention of my friends here to one
point.  Young girls are left unprotect-
ed for days at the Sealdah station.
You must have all read in the papers,
of the great scandal that is prevailing
in Cal_cuttav. Girls are enticed away
for evil purposes and are taken away
to live shameful lives. When for
months and days these girls are left
entirely unprotected, in hunger and
starvation, these things are bound to
happen. See the moral degradation to
_which we have descended. I do not
want to emphasise the lack of clothing
which we found everywhere. Pandit
Thakur Das Bhargava was .with mo
In the tour. He was greatly moved
by this one factor. Wherever we went,
we found men and women in absolute
rags. There was demand for clothing.
The Government have  distributed
whatever they could. No Government
can go on distributing clo‘h to millions.
They are doing their best. But the
problem is tremendons and whatever
is being done is totally inadequate.

Failing to get help here, many refu-
gees are going back. A very pitiable
case came to our notice from Nilchar.
A family was starving for five days.
Ultimately, the man decided to go
back to Pakistan. He went to the
railway station to catch the next train.
Knowing that this man was returning,
some people went to him and offered
him some rice. He was starving with
his children; but he refused to take
that rice. He said, “I have taken a
vow that I will not take a drop of water
or a grain of rice in this country; I am
going to Pakistan; I will become a
Muslim there and live.” You can
imagine with what bitterness of feeling
this father who had allowed his chil-
dren to starve for five days, would allow
them to starve for another day and he
would not take a drop of water or a
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grain of rice here. That is the condition"
of the refugees. '

Then again, the dispersal of refugees
is not taking place quickly enough. I.
know the Governmen' of Bengal is-
trying to do their best. I do not desire-
to assign any blame or fault to any
one, They are all doing whatever they
can. But it is entirely impossible for-
a small government like that of Bengal
to look after these hordes of refugees
pouring in. Refugees should be sent-
out to other provinces as quickly as
possible. When we started the Rana-
ghat camp itwas meant to be a dispersal
camp where the refugees could be kept
for a short time to be sent off to different
provinces. But now the dispersal of
refugees has come to a standstill. As.
aresalt thercis accumulation at Seal-
dah, at Ranaghat and at other places.
What is the average aititude of the
different Provincial Governments? They
think that the burden of setting these
one crore refugees is that of the Central
Government. They do help a little;
they take a few  refugees but while
doing so they think they oblige the
Central Government. There is not
that fecling in this country that this
is a national crisis, a national problem
which has to be tackled by the entire
people. Wherever we went we drew
the attention of the people to fhis as-
pect of the problem. All of you, we
said, have to pull your weight together
in the matter of settling these refugees
otherwisc the problem will not be
solved. This is not Delhi’s responsi-
bility alonc.

And then, what do wc find in the
matter of rehabilitation of the refugees?
The work of rehabilitation is progress--
ing extremely slow, and that for various
reasons. One of them is that our-
Government has not decided as to-
their policy, whether they should settle
the refugees from East Bengal I
remember in March when we were in
Calcutta and Shri Mohanlal Saksena
had come there, at that time some
three to four lakhs had come, Mohan-
lalji told us that he expected)these
refugees to go back to Pakistan. So-
the proposal was to build border putg
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keep them there for six months and
then send the refugees back. We told
Mohanlalji again and again, ‘“‘Don’t
indulge in this kind of wishful thinking.
These people who have come are not
going back. This is your responsibi-
lity and you will have to rehabilitate
them.” But our advise was not accep-
ted hence this delay in starting rehabi-
litation work in Bengal. There are
other reasons also into which I do not
want to go because of lack of time.

I would, howaver, like to draw your
attention to onc aspect of the problem.
When wo were in Assam we tried to sec
as much as we could. We saw some
very zood relief work, and rehabilita-
tion work done there. One was at
Golapara where a fairly large number
of Hindus as well as Muslims have been
settlod in Chapar.  Tn this arca 808
Hindu and 993 Muslim  families have
been settled on Muslims evacuee land.
Those people were quite happy.  When
we asked them, how they were they
said, “We are as we were in our
homes, we do not wantanything more”,
But thea they asked,  “What s
going to  happen to us afterwards?
That is what worriesus now.  We do
not want to be thrown out at the end of
the yoar. Where will we go?” 1 want to
ask you the same  question,  what
are you geing to do with them?  These
people  you have once settled. once
again, are vou going to uproot them?
Tho process has already started. But
surely, yoa will have to tind some other
land for them. But how is it justi-
fied from the point of view of financo
even! L would ask, how can India
afford to do this! Can we afford to
rehabilitate people twice over?

As far as rehabilitation work is con-
cerned, on the whole the impression
that we gathered was that its progress
is very slow and its natural consequence
is additional hardship for the refugees.

Now, what will be the result of all
this? Very large numbers will die.
Some will rehabilitate themselves with
_their own efforts. Some will be rehabi-
litated by the effort of Government,
and some will go back to Pakistan.
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But what is the picture in Pakistan?
In Pakistan, can we expect them to
live in security? ‘I know it is a diffi-
cult task.

It is difficult to guarantee security
there, because it is another State. What
will happen to them? We were told
that the number of conversions has
decreased. But I can tell you from
my little experiencc of these people,
a very large number of people will be
converted. These conversions will be
called voluntary conversions. There
the economic pressure and, the social
pressure are such that you cannot exisy
if you are a Hindu. If you are a
Hindu. all avenues of earning are
stopped.  If you arc a Hindu you suffer
under hundred and one difficulties.
Ultimately what will you do? After
all the body is stronger than the spirit.
They will embrace Islam. When 1
went to Noakhali in 1946 1 found prac-
tically ninety per cent had been con-
verted. Then we put forth special
efforts to bring them back. Dr. Syama
Prasad, other pandits. and Mahatma
Gandhi, all of them issved xtate-
mentsto the effect that wado not accept
such conversions.  We distributed
sindoor and Sankha and little things
for worshipping and Dbrought them
back. You may ask, “What does it
matter if & Hindu becomes a Muslim?”
T am not myseif a religious person: but
T certainly have the strongest aversion
to that sort of conversion. It is the
worst type of degradation and demora-
lisation. and T am not prepared to see
my people 1educed to such degrada-
tion and humiliation.

So the long and short of it is that
the exodus will continue to a great
extent. unless the present situation
changes.

Sir, if you will allow mie another five
minutes, I will try to finish. Now,
what is the financial implication of the
continuance of this exodus? We ecan-
not formulate our Budget. With
great difficulty Dr. Matthai formu-
lated a Budget, a surplus budget, but
what has happened to that surplus? It
has dwindled. If in the middle of the
year, a huge number of people come,
we have to find money for them. I
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" was in Bengal a few days back and I
asked the officers, “Why have not
your rehabilitation work progressed?”’
:I“he Rehabilitation Commissioner said,

The difficulty is, when we had fornu-
lated our plans, then came this influx
and that has changed the situation. We
are busy giving relief all the time.
What can we do?” The entire plan
is thrown out of gear. If we know once
for all what is the population we have
to support, then we can make some
arrangements, but if after every two
years or every six months, a huge lot
of people come our economics. ourplans
are inevitably shaken. The food pro-
blem is aggravated. How do we pro-
pose to solve it? It is a difficult pro-
blem, no doubt. T do not want to
make suggostions which have been
made by others, and which arc abhor-
rent to our Governmnent. But I want,

with great humility to ask one question.

Do our finance s justify the shouldering
of this heavy burden? These unfor-
tunate people have left property worth
crores behind.  Estimates say that in
}V(‘Sb Pakistan some 4.000 crores and
in East Pakistan some 5,000 crorves have
been loft. These estimates may not
be correct, but even if we take ouly.
}Il:r}]ff)flt, still it is o tremendous amount
¢ ¥You make some serious attempt
to take the nroperty back. then vou can
rehabilitate these peonle with  their
owil money, and (}uv(\rllnnvnt need not
spend money on that score. Let us
concentrate on this onc point and try
for exchange of Property. on s, Govern-
mental level.  This is a fair demand
Why should we always accept l'cfusnl;‘
from Pakistan? Some people  say
in this socialistic age, why ask f())l,'
property?  In the context of present
social  and economic order what docs
property mean?! Property docs not
mean mere amassing of wealth. Here
it means food. shelter over your head
it means the honour of your wife and
da}nghter, it means education for your
children. Therefore, let us concen-
trate on this one point. These poor
people, must have something so that
they may live with honour and self-
respect. We do not want the entire
people to be reduced to the state of
beggars. We do not want them to
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die in large numbers. Let us, therefore,
do what we can. With the utmost
humility I again and again request the
Prime Minister and our Government
to see how best they can salvage this
property so that with their own money
our refugees can be settled.

And what is the political implication
of all this? It is even more serious
We are all pledged to a secular, non-
communal State. That is very dear
to us. We have fought for it. The
Congress has struggled for it all these
years, and we want to maintain  it.
But do you think the non-communal
character, the secular character of this
State will be maintained if this exodus
goes on and  continues for years?
Tt is not for me to give the reply: it is
for you to give the reply. Iam merely
posing the question.

I am not an expert on international
affairs but what little I have read of
history tells me that internationad
relationship wherever it is just and
fair is based on principles of mutuality.
Why has the country been (.ii.v1ded
today? We did not want a division of
the country. The Congress tried its
level best to prevent the division but
there was no response frem Mr. J innsjh.
There was no responso from the Muslim
League. There was lack of mutuality
and so the country has been divided.
Why did Gandhiji die? Nobody had
greater faith in the unity of the country
than Gandhiji. He tried his best bub
had to lay down his life because of .the
lack of response from the other side.
We have to make Pakistan under-
stand that for ever this one-sided policy "
will not continue. No country can
afford to bc generous to that extent.
There is a very wise Chinese saying :
Love your friends : do justice to your
cpponents. That is the }xtmost that
any State can do. Be just to your
opponents but do not be unjust to

your own poeple.

My sime is up and I will finish now.
All that I submit is do your level best
to stop this exodus. Do not try.
to stop it as it is being done by some
unimaginative officers by stopping the
rations of the refugees. A friend of
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mine asked me at a sumptuously laid
lunch table, “Why are people coming
here? It is because they can get relief.”
.People do not leave their hearths
and homes, even if it is a broken down
cottage just for a handful of rice. They
come here under very great suffering
and travail. So do not try to send
them back by stopping their rations as
it is being done in some places. I do
not want to mention what the places
are.

There is another very serious poli-
tical implication in this. One crore
of peoplo is not a very small minority:
it 18 a very big number. If they find
that justice is not being done to them,
if they know that their rights will not
be restored to them, we will be opening
the gates for the entry of chaos and
digorder. Let us therefore take stock
of the situation. 'The time has now
come for the sovernment to revise their
relief and rehubilitation policy regar-
ding 1ho East Bengal refuyees and also
thei- policy towards Pakistan i\ general,
Ax to how it should be done it is not, for
me to sugyest. [t is for our wise leaders
who are at the helm of affairs  to
decide how best to solve this pro-
blem, because we cunnot tolerate in-
justice for too long.

8hri Chaliha (Assiin) @ 1 have heard

with great attention the speech  of
Dr. Syama  Prasad  Mookerjee and
Shrimati  Sucheta  Kripalani. No
one could have presented better

the conditons of the refugees than these
two persons. When Dr. Mookerjee
was speaking it was so wonderful and
so mystifving that we were carried
off our feet. He prescnted the case
of the refugees in such a manner that
every one who heard him had to shed
tears.

Coming as I do from Assam there is
another aspect to the problem which I
shall try to present to you. 1 shall
confine myself to the economic aspect
of the Agreement. We had to transport
about 3} million 1bs. of tea from
Assam. It could not be done and it
was bottled up and it could not have
been transported but for the Agree-
ment which we had arrived at. On the
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productin of tea depended the liveli
hood of nine lakhs of labourers and an:
equal number of people depended on:
them. But for the Pact the condi--
tion of these people would have been.
a.sl bad as that of the refugees them-
selves.

It should also be remembered that
we have to transport 80 million galllons.

... Of petrol from Assam and about.
12 NOONL‘S to 20 thousand labourers
are engaged on it and about 10,000~
middle class families are also depen-
dent on that. Unless we could trans-
port that through the river routes pass-
ing through Pakistan, probably we-
would have brought misery, starva-
tion and famine to these people.

There is also another aspect to the
question.  Our producton of jute is
perhaps the highest in the country.
We grow jute on about four lakh acres
and on that depend more than one-
lakh families. If that had not been
transported probably  another five
lakhs of people  would have had to
starve. There are also other matters in
this connection. If food and cereals
could not have been transported to
Assamn, probably the primitive people
who surround Assam would have revol-
ted against the Governmeny and created
a problem which could not be con-
ceived.  So  to that extent the agree-
ment has succeeded.

May I submit to you that 67 per
cent. of our coal is consumed by East
Bengal and 24,000 labourers are in-
volved in it. 1f you do not trans-
port coal to Kast Bengal you will
throw out of employment 24,000 -
people and probably another 24,000
more will be involved.

Sixty per cent of the galvanised
sheets we produce and it is sold in
East Pakistan. You have been dep-
rived of the market now and we want
it to be sent to them. Otherwise an-
other 30,000 labourers are again going
to starve. They have represented
to the Government of India that there -
should be an agreement on this matter
also. ’

So is the case with cotton production.
We produce only about 20 laksh bales-



307 Moiion re:

and we are dependent for another 20
dakh bales on West Pakistan and we
-shall be causing hardship to the
labourers engaged in the Textile Mills
:about whom you are so anxious.
This aspect of the matter ought to be
looked into. You could not produce
another 20 million bales in a day
not even in five years and you are
.going to get it from Egypt and other
countries at double the price. Your
peasants will have to buy cloth at
-double the price and it will create
‘a great deal of hardship to them.
"Should not you look at this aspect of
‘the problem ? Human misery, ab-
duction and outrage attract our at-
tention and we will request our Prime
Minister to do his best. He has been
doing his best to prevent these inhum-
an outrages but we have to see the
cother side of the picture as well. What
will happen if jute is not produced and
is not supplied to the jute mills in
Calcutta ? These are questions which
also you will have to look into. The
Government has been doing their best.
Tt might be said that the Prime Minis-
ter has not been able to do all that he
-should have done. With his broad-
mindedness and his liberal-minded-
ness these questions have received
his due attention. I do not think
we can get out of this agreement
at present ; it would be doing harm
to your own people, to your own
industry, to your own jute, wheat
and other things and to the people
whose interest we want to uphold.
"We have a good deal of sympathy to-
wards the outraged humanity, the
men and women who have suffered so
much, and we want that something
should be done for them. We may
criticise the Government, and offer
our advice as to how it should be im-
proved. I have a suggestion that
there should be a minority Minister in
Eastern Bengal who commands the

confidence of the people. It is said .

that Congressmen there are under
suspicion. They may even take one of
Mr. Jogendranath Mandel’s party.
We should therefore ask our Govern-
ment to press on the Eastern Bengal
Government that they should take as
minority Minister a persor who com-
mands the confidence of the middle
~lass people and tho peasants there to
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protect the interest of the Hindus in
East Pakistan, i

Shri Shaukarrao Deo ( Bombay) : They
call me a silent Member of this House
and they are almost true because I
have sought the indulgence of this
Hc_)us:e on very apecial occasions. And
this is one of those occasions when
silence, in my opinion, would bhe cri-
minal because that would be failing in
our duty towards those millions and
millions of men and women who are
the sufferers in this tragic drama.
Besides, without fear of contradiction,
I can claim to have a special qualifica~
tion to speak on this ocecasion, for, I
think with the exception of our Mi-
norities Minister, the hon. Shri Biswas,
there is no Member of this House who
has so much firsthand knowledge of
the situation, not in this country but in
East Bengal, as I have, and even the
hon. Minister will concede that there
was much difference in my touring and
his touring in East Pakistan. I have
toured for two weeks, I have visited
seven districts of Fast Bengal, and I
have also gone to the interior and met
all classes of men and women belong-
ing to both the communities. T have
also toured in West Bengal, and if
unfortunately, due to my illness, I had
not to give up my tour of West, Bengal
I could have claimed that I have as
much knowledge of the conditons in
West Bengal as I have gathered from
my tour in East Bengal.

I may tell you that I have addressed
several meetings, met hundreds of men
and women belonging to both the com-
munities who have opened their hearts
to me because I had the honour to have
as my friend in my tour Dr. Profulla
Chandra Ghosh who commands the
respect of beth the communities in
East Pakistan. Not only the Hindus,
but the Mussalmans belonging to all
classes and having different opinions
have said that if this pact had not come
they did not know what would have
been the sufferings both in Pakistan
and in India. I hardly meta single
individual there, even from amongst
the Hindu community, who did not
thank our Prime Minister for having
come to their help, because they knew
that but for this pact the sufferings



509 ° Motion re: P

[Shri Shankarrao Deo]
would have been untold. Every one
of us knows that but for this pact per-
haps today we would not have been
here to speak calmly as legislators or
Members of this Parliament, the con-
ditions wonld have been quite diff-
erent. It is very well to say that the
pact has failed, from the things or
events that have happened after the
act, but in my humble opinion, the
gtilure or success of this pact must be
judged not from things that have hap-
ned—of course, that also is a great
thing—but from this angle that if the
pact had not been there what would
have happened ¢ And I may tell
ou. and you will agree with me, that
if the pact was not there and if both
the countries were allowed to go into
the deep ditch, even if there were no
war there would have been war condi-
tinns. Giving a list of atrocities, dacoi.
gies and molestations of women and
trospass, i allright. I have ¢ot the
fullest sympathy for these sailerers.
But this is nothing compared with
what would have actually happened
if conditions were allowed  to de-

teriorate.
Therefore, those who condemn this

pact put more meaning conseionsiv,
and perhaps cleverly, in that paet,

which the authors had never had in theis
mind. They say the pact has failed.

Why ?.--becauso it has not created
conditions in Kast Pakistan in which
the minority community can feel a
sense of seourity and can live there with
honour and self-respect, beeause the
exodus has not stopped. Is it really
that what was mcant by this pact !
Did anybody ever imagine that
this pact by itsclf could have succeeded
in creating conditions in East Pakistan
where the minorities could feel a sense
of security permanently and exodus
would stop ¢ If they think so, then I
say they are saying something which
they know is not correct. What the
pact did was that it immediately
put an end to a great calamity aud gave
time to both the Covernments to think
about measures which can ultimately
be taken, which will ereate conditions
if at all possible, in both the countries in
which the minorities will feel that they
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can permanently live in their own res--
pective countries and that they will
not have to leave at any time their-
hearths and homes. I purposely say
that because whenever we think and
whenever we talk of minorities, we
on this side generally and naturally
refer as minorities to the Hindu bre-

thren of ours in Pakistan. Let me
tell you, I have met and spoken to my

Muslim friends here also on this side,

and when you say that the Hindu

minority does not feel secure there, let

me tell you that the mere acting on this
pact will not give that permanent se-

curity and will not create conditions

which will enable even our Muslim

brothers and sisters on this side to feel

that they are permanently secure in

their own country which they now say

is Bharat. After ail, it is not as though

it is one thing here and another there,

Then alone can a permanent sense of
security to minorities in Pakistan and

Bharat come when the relations bet-

ween Pakistan and Bharat are perma-
nently settled and permanent peace is

established between both the countries.

As long as that thing does not happen

and there are so many problems which

have yet to be solved, even on this side

for the minorities, of whom we think

no doubt but still forget when we think

of the sufferings and fear in which our

Hindu brothers and sisters have to live

in Pakistan, that condition and that

frame of mind will be there.

Therefore, whenever we think of this .
pact we must think with a balanced
mind and with an objective attitude.
Of course, as I said, as far as this pact
is coneerned, it gave tremendous relief
and as our Prime Minister said, and I
agree with him, this pact has succeeded
to a great extent. [ have no doubt
about it myself because, as I said, its
objective was to give immediate relief.
It has not only succeeded in giving
immediate relief to the people there
but I may tell you from my own per-
sonal experience that it has helped to
raise the morale of the Hindu minority
in East Pakistan.

After all, there are lakhs and lakhs
people who do not want to leave their
hearths and homes and come to this
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side. They have openly said to me
that they have confidence that be-
cause of this Pact they feel encourag-
ed and feel that there is every possi-
bility of conditions being created in
Eastern Pakistan whereby they will
not be compelled to leave their homes
against their desire or mind. There-
fore, I would appeal to those friends
who have criticised the Pact—they
will pardon my saying so—they have
never reconciled themselves to the fact
that, irrespective of the causes, there
are two ind-pendent countries : India
and  Pakistan. They never wel-
comed this Pact. Of course, they said
they will give us all help and they told
us that they would like to give the Pact
a trial. But that is not sufficient.
They must try to sce that the Pact
succeeds. My hon. friend Dr. Syama
Prasad Mookerjec made it clear from
the beginning-—because he went to the
extent of resigning from the Central
Cabinet—that he did not believe that
the Pact would succeed, though at the
same time adding that nobody would be
happier than himself if it succeeded.
I have met friends and talked to them
in East Bengal, There are hundreds
and hundreds of Hindus who told me :
“ Please—will you ask our friends on
your side to keep quiet for some time?”’
It comes to this : Save us from our
friends. This is the feeling of Hindus
there. The way in which Dr. Syama
Prasad Mookerjee and his friends from
the Hindu  Mahasabha have been
trumpeting and carrying on a virulent
propaganda against this pact is some-
thing that makes the Hindus in East
Bengal feel that they cannot live there,
because you are telling them every day,
every minute, that Hindus in Pakistan
cannot live there ; they must come to
this side ; West Bengal is the home of
Bengali Hindus. Tf you carry on that
propaganda, will it help your brothers
and sisters on the other side ? Will it
help them if you say, ‘“You cannot live
there ; for CCod’s sake, hasten and come
away, because this Pact gives you an
opportunity to come over to this side *’,
That is not the real way of maintaining
the morale of the people. I say that
those who really, genuinely feel that
relaticns between Pakistan and Bharat
should be cordial and there should be a
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permanent peace between them—such
people should fatl it their duty ‘o feel
for Hindus and Muslims on this side
as much as for Hindus and Muslims on:
the other side. They mustsay that
whatever has happened so far, now
we shall put a stop to that. It is no
use saying that because no Hindu
has been left in Western Pakistan, .
therefore no Hindu can live in Eastern-
Pakistan ? To say that is to have too-
static a state of mind. How can you
say that because certain things have
not happened in the past, therefore
certain things will not come about in
the future ? Tt all depends on how we
act. What is your attitude ? T tell
you with all humility, but at the same

time with all the emphasis that T can

command, that if only Dr. Syama

Prasad Mookerjee and his friends had.
not stopped at agreeing to give the

Pact a trial but had actually helped

us, I tell you that conditions would

have been quite different in E st

Pakistan than what they are today.

S:v ral Hon. Members :

Dr. 8. P. Mookerjee (West B.ngal)
You -re using the words of Fero:
Kha: Noo .

Shri Sh -nk:rrao D20 : [If there is
trutl: in my opponent, [ must accept it.

Hear, hear.

An Hon. Membar : What is truth ?

Shri Shankarrao Deo : I do not
know. As.. Christ or Pilate.

Mr. Speaker :
Chair.

Shri Shankarrao Deo : What I was
going to say was this : when we say
that the Pact has failed, it is wrong.
It has succeeded to the extent to which
it was expected to succeed, because
even the authors of this Pact never
claim that it was by itself along going
to creat. conditions in which Hindu
minorities in  Eastern Pakistan will
feel a sense of permanent security and
think that nothing more will have to be
done. The measure of the success of
this Pact depends on this, namely, that
though the exodus has not altogether
stopped, still it is on the decrease. If
this Pact was not there, even the peo-

He may address the
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[Shri Shankarrao Deo] -
le who have come here would not have
'gaen able to come here and people
who have stayed there would not have
been able to stay there. You are
thinking in terms of lakhs, I may tell
you that if the Pact had not been
-there, you would have been forced to
‘think in terms of-—not lakhs—but
millions. I tell you the exodus has
not stopped ; but it has decreased.
It will not stop, because its stopping
-depends on a sense of gecurity and ab-
sence of fear. But I may tell you
‘that it is not a dacoity here or a case of
arson there or a case of molestation
‘there. It is really the fear about the
future that makes a Hindu family in
East Bengal feel insecure. They are
not sure what will be their future, and
-their future depends neither on this
Pact, nor on the movement of coal from
this side or jute from the other side,
‘but the future ultimately depends upon
how we reconcile ourselves to the fact
that there are two indvpendent count.
ries. It may be that we were, to a
oertain extent, compelled by circum-
stances and conditions then prevailing
to accept partition, but having
once conceded Pakistan and having
aocepted Pakistan, it is our duty to see
that Pakistan not only lives but lives
at peace with Bharat. If you cannot
reconcile yourself to this fact, no Pact—
not even hundreds of Pacts—will en-
able the Hindu minorities on the other
gide, or even, I may say, the Muslim
minorities on this side to feel a sense
of security. They will feel that
you may drive them away at
any moment, that anything may
happen, becanse Kashmir is there ; so
many other things are there and no-
body can guarantee security. Sup-
ing they ask you, ‘‘ Now that there
is Pact, shall we now stay here ¢ Will
-you protect us 1’, we will have to say
to them, '‘ Please. We will create or
try to oreate conditions which will en-
able you to stay where you are, but
we cannot say ‘You must stay here’
without fear because we do not know
what is in store for us and for you in
-the future.”

Wi:\ tho limited time at my disposal,
1 cannot do justice to this subject, but
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" alast appeal I would make to my friends

Instesd of harping and harping that.
this Pact has failed, the better cons-
tructive atritude would be to ray that
the Pact has suoceeded to the exten. to
which it was possible for it to succeed.
Now let us think of the future. I want
to ask antoher question : How are you
going to implement this Pact ? What
other things you are going to add to this
Pact, so that we may reelise the full
potentialities that this Pact holds ?
The next step cannot be war, be-
cause it passes beyond anybody’s com-
prehension as to how war is going to
save the minorities in Pakistan. By
war, how are you going to save the peo-
ple from suffering ? War will not only
add to the suffering of the refugees but
it will add to the suffering of the people
in both the countries in general. How
are you going to rehabilitate the re-
fugees if you are going to be at war—
I am referring to the refugees who are
coming here. In case of war, it will
not be a question of rehabilitating re-
fugees but of sending hundreds and
thousands of people to the battlefield
to be butchered. Therefore, I am
one of those who feel that those who
have the interests of Bharat at heart
must also have the interests of Pakis-
tan at heart. I cannot serve my coun-
tryif I am not willing to serve Pakis-
tan; similarly, a Pakistani cannot serve
his country if he is not ready to serve
Bherat. That is my view. Therefore, I
would appeal in all humility to my
friends : Your attitude must be cons-
tructive. I have carefully gone
through the speech of Dr. Syama Prasad
Mookerjee. Just now, Ilistened to the
speech of my sister, Shrimati Sucheta
Kripalani. It was a kahani of the re-
fugees’ suffering.  Of course, she has
done so much for them that she has
every right to ventilate them here but
that is not the proklem today. Thatis
merely one of the problems. The
problem is, as I have said, the need for
establishing permanent peace and good -
will between the two countries.
A mere kakans of the refugees, or
rousing the sentiments of the people
is not the real solution. What our
Prime Mipister has said is the only
solution—friendly negotiation  with
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dsterminstion and constructive atti-
tude. _Tnat alone will save not only
the minorities on both sides, but also

2)1’;]1 the countriss, Indir and Pakis-
an.

_ Shri Buragohain (Assam) Having
listened to the debate so far T feel that
I should intervene in this debate to sub-
ozm:t one or two observations for the
cnsideration of this House.

One of the points that, has been sties-
sed by cert:in hon. Members who
have been ciitiral of the Pact has
bzen that Pakistan is working on a
planned basis to convert its territories
into an Islamic State. So it has been
said that it is part ofits plan to squeez2
out the minorities from E>stern Pa-
kistan. When, therefore, we hear in
this House hon. Members miking
statements in & mnner calculated to
assist in that ¢ Islamisation °, if I
myy say so, of that part of Pakistan’s
territory, myy I ask with all respect that
are we not playing into the hands of
Pakistani plinners themselves by
assisting in their process of conver-
ting Estern Bangal into an Islamic
territory ?

O.e of the things that this Pact has
done is to reverse the process of mig-
ration to an appreciable extent and to
that extent I should think that it has
given the greatest single blow to those
Pukistani planners of converting Eag.
tern Bengal into an Islamic State.
Dr. Mookerjee mentioned yesterday
afternoon that Pakistan was trying to
organise an Islamic bloc and if that is

- a fact, will it not disturb the brlance
of power that exists in Asia today ?
Will it not affect the very security of
India if our neighbour is to organise
another bloc based on principles to
waich we are opposed like poles
asunder ? We are living in an age
where ideals and idcologies play a very
large part. These ideas and ideolc-
gies are capable of exterminating na-
tions, if we canno>t reconcile them.
What has been the conflict between
India and Pakistan during the brief
years of their separate existence ? It is
the clash of these ideologies between
India and Pakistan. So, one of the
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obvious things which we who have
the. welfare of India at heartshould
do is toask the minorities in
East Bengal to hold on. They are not
a small number ; they are not a
negligible factor. They constitute
one-third of the population of East
Bengal. Even today there are ninety
lakhs of them who are still there. And
is it not our duty to ask those of them
who have come away, maybe 30 lakLs
maybe; 40 lakhs, since February last
to go back ? Should we mot assis’ in
trying to send them back to Pakistan,
so that the ide:l of Islimisation may
not take place ?

Certain points have been made by
hon Members about the conditions of
refugees in West Bengal and Assam.
T agree with most of the views that have
been expressed It was my pritilege
to visit Sealdab with a numbier of hon-
Members of this House and we ro
doubt found their conditions horritle,
I must, however, pay a tribute to the
large number of non-official organisa-
tions in West Bengal who were trying
to mitigate the suffering of these
refugees.

Taen, with regard to the conditions
in Assam it has been said that Assam
has not been doing as much as she
should have done in the mat er of re-
habiliteion. What has been the posi-
tion during the past six months ?
About a quarter of the population that
has crossed the border into India have
found their refuge in Assam and today
there are about six lakhs of refugees
from East Bengal in "Assam. And
what has boen tLo offect on the
economic life of the provmce? In this
Hous there seems to be an erroneous
impression and notion about Assam.
Ivis a fact that Assam occupies an area
of about 49,000 square miles. But
you must remember that two-thirds of
this. area ishills and that part is ir-
habited by tribes to which even the
indigenous . people have no access. This
leaves us only about 16,000 squsre
miles for a population of about 70 lakhs
and how does it work out ? In point
of density of population per square
mile it works out at the ratc of 431 per
square mile. This is even more than
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that of Germany which is only 373
per square mile and it is very much

near Japan which is 482 per square
mile.

It is true that West Bengal, as Dr.
Mookerjee has said, hag at present
a population the density of which is
perhaps the highest in the world and
according to him it is 750. Therefore,
it is very urgent that the refugees who
are in West Bengal should be distri-
buted -into the virious parts of India
and the -esponsibility for their reha-
bilitation should be taken over by the
various States, in order to relieve the
economic  stress and strain of West
Bengal.

Thix problem of the refugees should
no douht be taken, as has been stressed
by hon. Members in this House, on
an all-Tndia basis.  The refugees should
not be left in the hanas of the Assam
Government or of the West  Bengal
Government alone. [ also endorse the
sugyestion that has been made on the
floor of the house that t:¢ economic
implicatons of this problem of refugees
should also be explored. 1 should
think that the Planning Commission
should be asked to take up the question
of utilisation of refugee man-power for
the development of agricultural and
induntrial resources of our country.
The problem of retugees is very urgent
and should be taken up with all earnest-
noss and energy that Government can
commamd,

I have nothing more to add but to
wish well for the Pact which the two
Prime Ministers entered  into  and
which had gone a great way, as has
just been stressed by my hon.  friend
Mr. Shankarrao Deo, to infuse a senso
of security in the minds and hearts of
the minorities who are at the moment
terror-stricken and panicky. With
these few words I resume my seat.

Mr. DEPUTY SPEAKER in the chair]

ghri A. C. Guha (West Bongal) : It is
a very delicate matter for me. .

ghri Chaliha : On a point of orde’
Sir, in the House of Commons the,
Whips are not allowed to speak. The
Whips never speak. But in this House
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they are speaking, not the Chief Whip
but I find Shri Guha and Shri Gokul-
bhai Bhatt always speaking. I would
like ¢o have a ruling on this point.

Mr. Deputy-Speeker : T think it is
better te allow them to speak rather
than carry on propaganda silently.

Shri A.C. Guha : Itisa very delicate
matter for me to speak in this debate.
I come from East Bengal though I
have been living in Calcutta for the
last thirty-five years. I was born in
East Bengal and I had my education
and my political inspiration in and
from East Bengal. I am very inti-
mately connected with East Bengal.
I know the Muslims,—I know the
Hindus. of East Bengal. 1 can very
casily appreciate thats the intensity
of my fteelings cannot be shared by
other Members of the House, but 1
shall try to be as much objective as it
is possible for me.

It has been debated in this House
almost by every Member whether
the Pact has been a success or a failure.
It scems to me somewhat an academice
issue. I cannot say and nobody can
say, that the Pact by itself has not
achicved anything. It has come just
after a peak period of disturbances and
disorder and that peak period of dis-
turbances and disorder cannot have
been expected to continue for ever.
Jt was subsiding when thizs Pact was
signed. I must also admit that it has
helped  to make conditions  easier
immediately aftcr that peak period of
riots and disturbances and to make
them come somewhat to normalc)'.
But I would have been happy if it
had been possible for me to say that
the conditions now prevailing in East
Bengal are better than what they
were in December or November 1949.
I can say that though I have been
debarred from going to East Bengal
for nearly two years I can get almost
direct and what may be called personal
information from East Bengal. I have
got my own relatives. I have also
got my own elder brother still living
in East Bengal. I have got my politi.
cal friends and colleagues in East
Bengal. My own nephew is still in an
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East Bengal jail for about two years.
I know the conditions perhaps more
than anybody else except some of my
Bengal friends. I don’t like to blame
the Government of East Bengal or the
Government of India. It is in the
very nature of a particular set-up that
certain things prosper and certain
things cannot exist ; similarly in the
matter of certain type of States certain
institutions are allowed to prosper and
certain institutions and things are not
allowed to exist at all. Under commu-
nist states, certain institutions and
things prosper, and certain institu-
tions and things cannot simply exist
under capitalist states, certain insti-
tutions and things prosper, while
others cannct exist at all. Pakistan
has got- a particular set-up. I am
constrained to say, and in that set-up
it is not possible for men who belong to
other religious communitics to live
there in honour and peace. When
we accepted partition of India we did
violence to our political conviction
because the forces of realities  were
too much for us. We could not resist
them and so we yielded,—with the
expectation that if we gracefully ac-
cepted this partition of India then
thinge might come to some normal con-
ditions. That expectation has not been
fulfilled so we may again have to do
violence to our poelitical convictions
to meet the demands of the realities.

I nys If Lad the privilege to tour

seven or eight districts of East
Bengal  after partion along
with Mr. Nurul  Amin who s

now the Premier of East Bengal, on a
goodwill mission. [ tried my best, and
my colleagues in East Bengal, my poli-
tical friends who suffered for the
national liberation of India ag much as
any other person in India have been
trying their utmost, to create a sense
of security in the minds of the Hindu
communities of East Bengal and to
build up a modern democratic State in
East Bengal. And I can say if the
East Bengal Muslims were left to
themselves our dreams would have been
achieved. I know the East Bengal
Muslims and [ can say they are per-
haps the least communal-mmdgd
amongst the Muslim community In
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India. I have been living with them in
close neighbourly fraternity and close
oc-operation. I cherish very intimate
friendly relations with many of them,
and during my long political career I
have never been accused of having been
influenced by any communal or sec-
tional interest. Rather I have often
been abused by my Hindu compatriots
for holding views which they thought
were more favourable to the Muslims.
But after my experience of three years
after partition I have come to’ this
conclusion that under the present set-
up at least, or as long as conditions do
not improve radically, it would not be
possible for the Hindu Minorities of
East Bengal to stay there. I
expected—and it was natural too, that
probably immediately after the signing
of this pact conditions would improve
radically: but that has not been possible.
Now things have become somewhat
chronic. I can understand a peak
period of a riot ; that is a temporary
madness of a community. I have
seen and lived in the riot period in
Calcutta for one full one year from
August 1946 to August 1947 in a part
of Calcutta, which is predominently
inhabited by Muslims. Mine was the
only house in that area occupied by a
non-Muslim. I must say that even
in those riotous days, I was almost
immune from any attack by the Muslim
neighbours. If now I am constrained
to come to this conclusion that it is
not possible for the Hindu minorities
in the present conditions to remain
in East Bengal with honour and with a
sense of security, I am so much sorry
for that. To make a personal reference
again, my elder brother who is near
about 70, hesitates to come out. He
writes to me that he hates to be a re-
fugee. But I cannot expect that such
sentiments would be shared by the
general mass of people.

Shri Shankarrao Deo has said and I
agree with him that the Hindus there
feel that they have no future in the
present set up of the Pakistan State.
One thing I would like to say is that
that if this pact had the ultimate aim
of having cordial and friendly relations
between India and Pakistan, as
Sbri  Shankarcze Deo has said

~
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1 also would liketo co ntribute to that;
Yalso would like to have most cordial
and. friendly relations ‘between India
and Pakistan. But to-day the greatest
stumbling block for" developing that
friendly. relation is the Hindu minority
in East Bengal. They feel insecure.
As long as the Hindu minorities feel
that their lives are not secure, you
oanndt expect friendly relations to
‘develop between India and Pakistan.
Moreover, it is in the very nature of
things that if thero is no sense of secu-
rity for the Hindu minorities in East
Bengal, however well we may try, the
Musiim minority here  cannot feel
secure ; it is in the very human nature
that they cannot feel secure. The
feeling of security cannot be instilled
as a police measure or by having re-
course to martial law or by the use of
bullets or batons. The  feeling of
security must come from the general
masses. If something wrong is going
on on the other side of the border and
the Hindu minorities there started
crying, I cannot give the assurance of
security to the Muslim minority. No-
body can give such an assurance,
Personally I may stake my life for the
safety of a Muslim but that would be
little consolation for him. So both
for the cordial relations b .tween
- the two states and for the Muslim
‘minority hore, it may be necessary to
" take over the Hindu minority from that
side.

There has been much controversy
in this House about the figures. I
have tried to verify the accuracy of the
figures of Hindus who have returned to
East Bengal both from official and non-
official sources but I am constrained to
say that I am not satisfied about the
acouracy of those figures. Moreover,
the House should remember that  there
are three catcgorics of people who are
returning to East Bengal, Some ge
there to make some arrangement abcut
their properties, either to bring some
movable property or to c¢ollect some
revenue or to sell some of their immov-
-able  property. They go and stay
there for a certain period and come back.
They have to go with some fernale
-paembers of their family, otherwise they
axe not taken as returning migrants
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by the East Bengal Government who
have come to settle down there, There
is another class who go there, that is,
who return to East Bengal. Perhaps
the Members ..re not aware that the
refugees who are coming from East
Bengal get gratuitous relief only for a
certain period. Previously it was for
one month only and now I think, it
has been extended to two months and
it is expected that after two months
the refugees will fend for themselves,
which is almost an absurd proposal.
So, many refugees have tried to make a
second Dbid from some other place
by enlisting themselves as refugees
and thus to get relief for another period ;
they go back ‘with the whole family
and furtively " come back after a few
days and say that they have come
from East Bengal. This time they
come to another place and get them.
selves entercd as fresh refugees so that
they may get gratuit-us relief for some
time more. Of course some return to
settle there, but I would have been
bhappy if they would have returned
because of the improved conditions
there,—because of being assured of a
secure and honoured life there, That is
not so. They return because they
find that India has provided nothing
but hell for them and there is only
callous indifference shown by us. I
can understand it is not possible for any
Government to meet their expecta-
tions and it is not possible for the
Government to meet -their demands.
When these people go back, they do so
cursing India, cursing the Congress
for having betrayed them after alluring
them and they go back with a determi-
nation that they shall die or become
converts to Islam, rather than come
here and live in some refugee camp.
This sort of going back does not mean
the snccess of the Pact. They go back
in distress and in great disappointment.

Even the figure of returning mi-
grants the Commissioner of Rehabilita-
tion of East Bengal has given, is one
lakh; but frol the figures that I have
been able to collect from the different
districts, I do not think the actual
number of those refugees who have
returned to settle there would exceed
a few thousands. Some have gone
back to Bagerhat, I think 3,000 or 4,000
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of the Namasudras who came out of
Bagerhat just in the' beginning of
January of this year or the end of
December last year, that is before the
actual riots had started. We have
been told that some went back to
Bogra; but we have the statement of
Shri Sureschandra Das Gupta, the
veter'n  old Congressman aged I
think over 75. He is the President of
the East Bengal Congress Committee.
His statement has been published in
almost all the Bengal papers and he
has given a graphic picture of these
unfortunate refugees who went back to
Bogra and how they fared there. If
that is the picture there, I lo not
think that quite a large number of
refugees could have gone and settled in
Bogra—and we have not been able to
find that any large number of refugees
have returned to any other district.
Even at Barisal, which I know is the
worst affected district, some people
have returned to Barisal town but
not with their families but their families
have been left outside. They tried
their best to find any scope for living ;
and finding there is no chance of settl-
ing here, they have returned to Barisal.
That is only a sort of experiment.
Such returns are distress-returns—
which like distress-sale should not be
taken to be real return.

Then, we should not take serious
notice of the figures of Hindus who
are returning to East Bengal. As
to how many are still there,that is also
again a question which has to be
decided. According to the calcula-
tions that we have been able to make,
at least 55 to 60 lakhs of Hindus have
come out of East Bengal during these
four years, beginning from immediately
after the Noakhali outrages,—I
can say not less than 55 lakhs. Even
before the partition, during the war
and during the famine years, some 10
or 12 lakhs of Hindus migrated
from East Bengal to Calcutta and
industrial areas. So roughly, abou’
60 lakhs of Hindus must have come
_out from East Bengal, that js, about
50 per cent may have remained there.
If the present flow goes on unabated,
I do not think after the end of the
year we will have more than 40 lakhs

or something like that.
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Seme point has been made out that
there has been total demoralisation
of the East Bengal Hindus. I would
like to  point out to the House that the
Fast Bengal Hindus have withstocd
the oppression of the British Govern.
ment, not for one year or one decade,
but for full four decades, starting
from 1905. TUnder the British regime,
to that region, I think was.allotted
the largest portion of British oppres-
sion,—much more than to any other
part of India. If they, who have
withstood that, are not able to with
stand the subtle methods of Pakistan.

I do not think we should blame,
them or accuse them of ‘lack
of courage or lack of morale.

Even now the old Congress organisa-
tion is functioning th.re as before
in all the Districts except perhaps
one. Only the other day, in My-
mensingh, they had a Minority Con-
vention which was a well attended
function, meeting under very difficult
circumstances. It passed a resohu-
tion. It did not condemn the Pact;
it welcomed the Pact. The resolu.
tion points out 16 or 17 conditions to
be fulfilled before the Hindus could
be expected to live there with honour,
in security and pezce. These are very
moderate conditions which could be
expected from any democratic modern
State. They wanted joint electo-
rates. They wanted that all rights
should be shared by all the people
irrespective of religion. They wanted
that the State should not be declared
an Islamic State. They wanted
that the Hindus should be given those
arms licences which have been taken
away unjustifiably. They  wanted
the dissolution of the  Ansars.
Such other similar conditions they have
stipulated so that they may live
there. They want to live there with
honour and in security. Can the
Government on this side give an’
assurance to the Hindus on the other
side that these conditions will be ful-
filled ? T do not think this Govern-
ment has any machinery or any au-
thority to make the Pakistan Govern-
ment accept those conditions. It.
is for the people who are living there
and are fighting -to have their own
political organisations and to héve
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their rights established,—it is for
them only to decide how and whether
they oan live there. It is not for us,
to say that they must live there under
any conditions. It is not for us to say
that they must reconcile. Recuncile
with what ? We can reconcile with
some sort of oppression; it is mnot
‘possible to reconcile with all kinds of
things.

Lastly, about 50 or 60 lakhs of re-
fugees have come already; still some
more are coming. It is  expected
that these refugees are to be rehabi-
litated by this Government. Many
of our friends have gone to Calcutta
and seen the position in the Sealdah
station. This tin.e, T purposely did
not go to Sealdah. I purposely
avoided going to Sealdah and sceing
the human suffering.there, not being
in a position to do anything to alle-
viate their sufferings. It was some-
thing impossible for me to bear. I
know what is happening there.
Sealdah is only a symptom of the
whole discase.

Through you, T would appeal to this
House and to the wider public outside
that [ndian must do something really
to allevinte the suffering of  millions
of our own compatriots, whom
Panditji himself has described as our
own kith and kin, as of our own
flesh and blood. We cannot  afford
to bo indifferent to them any longer,
Not sufficiecnt has  been done for
their relief. The problem is enor-
mous ; let not the cnormity of the

roblem  lead us  to escapism.

at would be disastrous. Let us
not be complacent and let us not
shut our eyes so that we may be
spared the sight of reality.

Another thing I should like to say, -

The people from East Bengal should
be rehabilitated as far as possible in
_compact areas, in adjacent  areas
45 that they may retain their social
‘and cultural entity. They  should
1ot be dispensed to distant and differe: ¢
parts of India; that would be the
greatest misery for them. The great.
est misery of the Jewish nation was
their diaepora, I am only anxious
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that such a fate should not befall the
Benaglees at the hands of this national
Government. Again I appeal in the
name of suffering humanity, let not
our conscience be allowed to slumber,
let this suffering humanity move
our hearts to take adequate measures
to alleviate their suffering and to
take prompt measures for their reha-
bilitation.

The House then adjourned for lunch
1l Half Past Two of the Clock.

The House re-assembled after Lunch
at Half Past Two of the Clock.

[MR. SPEAKER in the Chair)
BUSINESS OF THE HOUSE

Shri Kamath (Madlya Pradesh) : Sir,
may I request that in order to get a
little more time for the discussion of this
very vital matter, the House may sit
till 5-30 p.M. to-day and further, time
may be fixed tonwrrow morning for the
replv. and the question hour for to-
mareow may be postponed to Monday
as we are sitting on Mondax?

Mr. Sp2aker : While 1 am always
willing to give more time for discussions,
[ am const-rined to remark that, the
same points are being argacd over and
over again, though the language is
different ; andinspite of my request that
Members should restrict themselves to
fifteen and twenty minutes, and in spite
of my attempts to give them a mild
warning by ringing the bell, Members
excoed the time limit considerably.
Not only twenty minutcs, but even
thirty minutes have been taken. In
that way, it is not possible to adjust
the affairs of this House. We must
be able to keep to time and stick to a
time-table. Otherwise those who do
not get an opportunity to speak must
resign  themselves to the situation.
It is the fault of none : but it is a case
of want of collective planning. That
is all that I can say.

As regards the suggestion made, I de
not find that the hon. Minister of State
for Parliamentary Affairs is here.
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Some‘Hon. Members : There is Mr.
Biswas here.

Mr. Speaker : So far as tho arrange-
ment suggested by Mr. Kamath is
concerned, viz., that of postponing the
questions of tomorrow, that really
does not solve the difficulty, because,
after all, there is some work put down,
and from the work put down, we are
taking away the time. Anyway,I
shall consult the hon. Minister of State
and if he is agrcecable I shall have no
objection. But then there is this dif-
fioulty that they have got a Cabinet
meeting at 5 p.M. to-day, I understand.
Is therc a Cabinet meeting to-day at

~

S5 PM. ¢

The Minister of Trausport and Rail-
ways (Shri Gopalaswami) : Yes, Sir.

Mr. Speaker : So, that is the position
to-day.

Shri Kamath : The Prime Minister
can reply to-morrow.

Mr. Speaker : We shall sce to that, if
all the Members are agrecable to post-
poning the question to Monday.

Shri Sidhva (Madhya Pradesh) : Sir,
oa a point of a little information. I
want to know which Bills will be coming
up. Abont thirty Bills have so far
been introduced and wo would like to
know which of thenm will be coming up.
Some arc small and some bhig ; some
Bills are simple and others comprehen-
sive, and we would like to know which
Bills will be taken up because the session
will no$ go beyond the 14th and if we
know which Bills will be coming up we
may study them and not waste our time
and also stationery by giving amend-
ments which will not be takenup. Wo
would therefore like to be enlightened
as to which Bills will be taken up.

Mr. Speaker : [ want to hear what
the hon. Minister of State has to say
on what Mr. Sidhva has said.

‘The Minister of State for Parlia-
mentary Affairs (Shri Satya Narayan
Sinha): I am sorry I eould not hear
him.

Mr. Speaker : Mr. Sidhva wants to
know, out of the large number of Bills

introduced this session, which parti-
cular Bills the Government wish to
put through, during this session, so
that Members may study those Bills
and spare the time that might otherwise
be spent in studying other Bills and
giving amendments.

Shri Satya Narayan Sinha : The
Priority Committee has decided on the
Bills. and put them down on the Order
Paper. The Session is not to go beyond
the 14th and so whatever Bills are
finished by that date, they will be
finished.

Shri Sidhva : But we must know the
order in which they will come up.

Shri Satya Narayan Sinha : In the
order in which they are put on the Order
Paper.

Shri Gopalaswemi : Sir, what has
been decided now about the present
debate? ’

Mr. Speaker : Nothing has been
decided. The only point to be con-
sidered is, in case the question hour is
postponed to Monday, whether the
Prime Minister may reply to-morrow
instecad of replying to-day. Is that
feasible? '

Hon. Members : Yes, Sir.
Shri Satya Narayan Sinha : : I do

not know Sir ; but the Prime Minister
may agree, if that is the rcquest of the
House.

Mr. Speaker : The hon. Minister may
consult the Prime Minister and let me
know.

MOTION RE BENGAL MTUATION.

Pandit Thakur Das Bhargava (Punjab):
In order to understand the full impli.
cations’of the Pact and its effect on the
Bengal situation, we must study the real
background of the partition of the
country. Unless and until we keep
that in mind we will not be able to un-
derstand how Pakistan is working and
how our Government is working. Jn
fact, I am not going to find much
fault with my Government, though
with many of its policies in regard to



‘29( Koticn te:”

i

[Pandit Thakur Das Bhargawa]
refugees and Evacuee Property I have
not agreed, and many Members of
this House have not agreed. The
essential background of the partition
wa that the minorities in the two coun-
tries will be fully protected, that they
will live a life of honour, of peace a,.nd
ot mafety. India had a clear objective
and they stuck to that objective.
Tt is true that the partition was made
by agreement ; but the agreement was
forced upon our leaders. I am not
hore to question the propriety or the
wisdom of partition. Infact I am my-
golf convineced that the leaders had no
choice but to make a partition. It is
idle now to rake up those things and
say that the leaders had committed a

mistake or that they did not commit a
mistake. At the same time it must be
clear to those before whose very eyes
the whole struggle took place, the entire
history of the struggle between the
Muslim League and the Congress took
place, it must be clear to them that the
-essontial pruposo of partition, according
to the League was that the Muslims
and Hindus of India were two
different nations and the Muslims had
a cartain way of life, and they must
have a country in which they could
davelop that type of life.  And to that
end they bent all their cnergies, and
subsoquently they wrested this Pakis.
tan from us. It is true that the English-
man and othors were interested in this
and theraforo they succeeded. Perhaps
they might not have succecded other-
wise. But at the same time, there is
no doubt in my mind that the whole
policy of Pakistan is that they do not
want any people who are un-Islamic to
remain in Pakistan, and so by hook or
orook, they want these people to Le
driven away. We cannot forget this.
‘This js the policy right from the begin-
ning. With this background let us
understand the position. Once the
Phnjab was clear of non-Muslims, they
turned their attention to Bengal. It
ocertainly is tho policy of Pakistan that
no Hindu should live there. It may be
that I am not very charitable to Pakis-
tan, bat there are many people in the
‘oguntry who think like me.” Now, so
far as our Governnient is concerned,
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they are wedded to the theory that
religion does not count in politics, that
Tndia is a Jand where every person can
practise his own religion, where every
person is given fundamental rights,
whether he be a Hindu or Muslim.
That being so, where is the strangeness
in the conduct of our Government
either in regard to evacuee property or
in rogard to many other matters that
appertain to Muslims ? In these
matters they have adopted an attitvde
which was not even gecular, but they
went out of their way and favoured the
Muslims. But I do not complain. We
are 85 per cent and we have our Muslim
brethren, we call them our brethren and
give them equal rights and we are all
anxious to see that their rights are
protected and their susceptibilitics are
not injurcd. So far as any good Muslims
are hore, who do not belicve in the two-
nation theory and who have their heart
in loyalty to this country, I bow to
them as I would to my Hindu brothers.
That is the mental attitude not only
of Congressmen but a very large number
of my countrymen, whether Congress-
men or not.

If you study the whole problem in its
true perspective you will see that when
we were complaining in the Assembly
that Hindus were turned out by Mus-
lims of East Bengal, neither the Gov-
ernment of Bengal nor the Govern-
ment at the Centre would admit that,
because they did not want that there
should be any sort of dispute with
or difcredit to Pakistan. In the world
context it is an essential and inesca-
pable fact that the interests of Pakis-
tan and India are one and there is great
truth in what Mr. Shankerrao Deo said,
that our economy is, as a matter of
fact, tied up with the economy of
Pakistan. We desire nothing but peace
and prosperity for Pakistan : All the
same I am extremely sorry to see that
the Pakistanis do not feel like this.
Our leaders are international leaders.
They are world figures and I am very
glad and proud of it. So if you look
at it from the world point of view or
from a different angle there is nothing
wrong about it. When they consider
the essential interests of Pakistan and
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India they think that sven if Pakistan
doss some injustice to us, we should
bear it. That is their attitude. My
submission is that whereas, in fact we
get all the advantages of our leaders
from their characteristics, we should be
prepared to take some of the disad-
vantages as well. . Our leaders never
think that Pakistan has got the menta-
lity which I have described. Otherwise
they too will come to different conclu-
gions.

Now what happened in this Pact ?
This Pact is certainly a very great suc-
cess if you think of its immediate aim.
The people of both countries heaved a
sigh of relief when they came to know
that their rospective Prime Ministers
had _averted an impending war. So
far so good. Nobody complains that
the two Prime Ministers did not do the
right thing or did not put their people
under great obligation. Mr. Shankarrao
Deo has depicted a very lurid picture
of what would have happened if war had
come about. Certainly war is a very
terrible thing. Nobody in this House
has ever suggested that there should
have been a war.* All the same if you
look at the essential purpose of this
Pact, ultimately this Pact should have
led to the solution of the difficult prob-
lems that confronted both the coun-
tries. From this point of view it has
been a grievous failure, not a mere fail-
ure. Asa matter of fact from Dr.
Mookerjee’s point of view the Pact has
succeeded. After all he wanted that
people should come away without any
fear of molestation and annoyance and
people are coming out. But frcm the
point of view of the Prime Minister he
wanted that ultimately people should
remain there. By this Pact the exodus
has been stimulated according to the
official paper which has been circula-
ted to us. So from the point of view of
the Prime Minister the Pact has failed
miserably and from the point of view
of Dr. Mookerjee the Pact has imme-
diately succeeded. This is an antithesis.
My submission is that the point at issue
before the country is not whether the
Pact has succeeded or failed. The Pact
is & lifeless thing. But the question is
what are we going to do with these 50
lakhs who have come and the 70 lakhs
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who have yet to come. This is a very
difficult question to decide. At the
same time it is a question which we
must decide now and forthwith.

As has been statcd by my sister
Sucheta Kripalani we have seen some
of these camps ard since ske has des~
cried thoge camps I willnot go into
that matter. Itis too tragic for descrip-
tion and I do not want to depict before
the House what we saw at Sealdah,
Ranaghat or other places. So far as
the condition of the refugees is concern-
ed we have noright to complain against
Pakisten : we have on the other hand
a right to complain against our own
Government. But I do not want to
compl: in against my own Government.
I know that our Government has been'
spending as much money ag was possi-
ble for them. It has done as much as
was pessitle under the circumstances.
But the magnitude of the problem is
such that no Government, however °
capable, efficient or rich can cope with
itin the mannerin which all of us would
like to see it done. The mortality
rate has increased, people are dying or
are living in conditions under which
no human being in any civilised country
should be allowed to live. All tke
same it cannot be helped by eny Gov-
ernment. [ am not here to blame my-
Government. However, I want to
know how the Government is going to '
tackle this question ard the aHied
question of the otker persons wko are
still remaining in Pakistan. Our
Government is wedded to look after -
the welfare of those Hirdus who are
left in Pakistan. It has been stated :
times without numberin this House and .
elsewhere that they willlook after the -

-welfare of those non-Muslims who were

in Pakistan, because they are part and
parcel of ourselves.

1 know something of internatioral

-law. I krow it is not possible under

international law to interfere in the
affairs: of another sovereign country.
It is true. At the same time we have
pledged our word that we will ctand
by those who were our fellow subjccts
and who by the effect of Partiticn.Lave
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gone to the other side of the country.
If we had no such right, may I know
why these two Ministers Messrs. Biswas
and Malik were appointed on both the
sides? If we are not to dabble in the
politics of the other country, who are
we now to look after the interests of
the refugees or those that are still in
Pakistan? Who are we to settle the
question of evacuee property of all the
Punjabis who were nationals of Pakis-
tan? But we have taken up this posi-
tion and for all time that all those non-
Muslims who were our fellow subjects

are our special charge and in that way .

we accept the position that we must
look after their interests.

~ The Prime Minister has statcd that
the situation in East Bengal is return-
‘ing to normalcy now and has given
figures. I would not dispute those
figures, not because I accept them bhut
because I have no time. [ am not
satisfied that the two-day census is
sufficient for us to come to any conclu-
sion, If the Pakistan Relief Commis-
sioner says that so many people have
gone there for whom they want to pro-
vide relief or our Piime Minister says
that so many have come over, T will
aocept the figures the Government have
given. Whether it is forty or fifty
lakhs or more, approximately half of
the population has come over and then
the question remains whetlier the other
half willatay there. From what I have
seen after Vieiting many camps and
talking to people I submit with all the
emphasis that I can command that I do
not think under the circumstances
obtaining at present in Pakistan there
is any likelihood of those persons re-
maining there. I agree with Mr.
Shankerrao Deo that nobody in India
8hould in any manner suggest to those
people who are living there that they
will not be atle to live there. I quite
agree that we should fully cc-operate
with the Government and I understand
that so far as most of the Members
of this House are concerned they are
fully at one with the Governmeut and
we shall do our best to see that the
Pact is implemented. But to say that
any person would make such a violent
wrench from his roots and be prepared
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to leave his hearth and home and come
over at the bidding of a Mahssabha
leader or any other eminent leader, I do
mnot lelieve. This exodus is in no
manner connected with the agitation
of any party. It may be that a person
here or there who does not want to live
there may be induced. But what aie
the conditions here in India? Those
persons who are returning to Pakistan
know them full well and yet we under-
stand that some are returning. Do
they not carry teles of the people that
had come over to India and how des-
perate and bad are their conditions?
And yet they sre coming ana the exodus
has not stopped. We understood from
the Prime Mirister that dacoities are
taking plece in very large number in
the houses of rich people in East Bengal,
If it is true that the petty official in
E-st Pakis anisnct ce-operating with
the provindal Government nor carry-
ing out the orders of the provincial
Government where is that conci‘ion of
things in which any person can stay
there with safety and honour ? The
reqaisitioning of even inhahitcd Louses
clearly demonstrates the meptatity  of
Pakiztan. [ belicve and there i< no doubt
in my mind thac the conditions are such
that these persens who ire staying
Pack will not stay for very leng. If
they do, my view is that we should do
all that we can for them. After all
evervhody accepts that the right solu.
tion is not that these persens should
come over here and other persens skould
go from here. Our Government and
country has accepted the right solu-
tion, that those that are there should
remain there with honour and safety
just as we want our Muslim brethren to
live here in our country. Our experi-
ence of four months has demonstra
ted how the petty Government official
can dcdge the policy of the Govern-
ment. T know what happened in tle

Punj:bh and how Muslims and
Muslim officials behaved  when
people were coming away,
I know what happened in Lshore,

Before tke very eyes of tle public
the Muslim magistrates in Ltkore
shot down people. Tke police ard tke
military slot dewn the pecyle, but
still they would not ccme away ard
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did- not like to come away unless
forced by circumstanzes. Nobody
would like to come away from his
hewrth and home, but at the same
time if the Government of the day,
the police and the military force them
out, then they have no choice. Why
do the poor people come away ? 1
saw a camp of fishermen near Cal-
cutta and I saw their pitiable condi-
tion. Why did thev leave their homes?
They were forced to do so. I don’t
believe in conversion. I know . what
happened in Punjab. We converted
some Muslim Jats and certain
interested people said, “ Why do you
convert them ? We want their pre-
perty.” Similar is the case there.
Even if the Hindus were converted the
Muslims would not allow them to
have their property. The Muslims
are after the moveable and immoveable
property of Hindus. In a sense it is
an economic question. Therefore, the
situation is such that I can’t but come
to the conclusion that these people
will not remain there.

The question will arise : we can’t
copz with these fifty lakhs ; what will
happen to the onc crore ? What is
the remedy? I must submit that I
sent in an amendment which, how-
ever, I did not move. I recommended
four remedies in that amendment.
I know some of those remedies were
such that a Congressman would not
propose them. For instance, ces-
sion of territories is out of questiop.
No country would agree to cession
to foreign territory. Supposing the
Muslims wanted that we shovld
cede to them some territory, we would
be the last persons to agree to that.
Tnen there is the question whether
an exchange of population is feasible
or not. The last question is of eva-
fuation of property and taking com-
pensation for that property and facili-
titing the migration of such Muslims
as want to go away at their sweet will.
Taes2 are the four things which T have
suggested. I don’t suggest that they
should be zdopted by the Government.
T only suggest them as a basis for the
modification of the Pact.

On these lines, I submit with all the
emphasis at my command, the House

-
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must see that the Pact is to a certain
extent modified. I want that the
Pact should work ; I have stated in
my amendment that six months’
time should be allowed. If we come
to the conclusion that the Pact is
workable and’ that the Pakistan
Government can (reate conditions in
which the people can stay there with
safety and honour, it is all right.
We too should do all we can to bring
about these conditions. But if, how-
ever, it is proved that it shall not
succeed even after the ten months are
allowed for experimentaticn, then we
should do what our Government did
with regard to Punjab. I know ex-
change of populaticn is a very difficult
affair. I know thereby very many
people are put to great difficulty. I
know it involves squeering of some
people out—some people don’t want
to come away. I know what will
happen to your Constituticn if my
jropesal is 2cecepted, but at the seme
time I krow emergency knows ro
law and in emergenci-s constitutiors
sre suspended. Wkhen the present
Government itself wes in power and.
the questicn was between West Pyvnjab
and E:st Punjab, cur Government
and Pakist:n agreed on this questicn.
Two indepencent, sovereign Govern-
ments can, in the interests of the
people they represent, agree to any-
triny, and if they agree then there is
notking unconstituticral, nothing
wrong, about ¢n exchange of popula-
tion. In Punjab I have seen the
caravans of migrants passing. We
put them in the vehicles ¢énd saw that
they went away whether they willed
it or not. But, this exchange of
population is much less troublesome
than the trouble I have seen in-the
camps. You have to go to these
camps to be convinced that the present
position is intolerable. And if sixty
lakhs more come, where will' you
find room or money for rehabilitation
of this one zrore ? It is too great a
problem, The entire Indian eccnomy
will be ruined. We will not be able
to tackle the law and order prok-
Jem. :

This is not a questicn on which you
can say that a perscn has made
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good speech -or a bad speech. Our
leader has to find out 2 solution. I
know my leader is in great difficulty to
find asolution whi: h willsatisfy every-
one. And is it in his power? He
can do what he likes in India, but so
far as Pakistan.is concerned Le can
only suggest—he can either make
a war (which nobody suggests), or he
can negotiate. So, it is not in the
Jhollow of his hand to bring about
oonditions which we are asking for.
But at the same time he must have
.gome solution which he has not been
able to dicclcs2 to us—and I don’t
want that he should disclose it to us,
But 80 far as our intellect goes, we
put these suggestions for his considera-
tion. It wos suggested that those
people who sugest such amendments
are insane. I am one of those insane
persons who  suggested all these
amendments. [ stand by them and I
don’t claim that I have done a wrong
thing, T do believe that an exchange
of population is more convenient and
less troublesome and is a feasible
propasition. There is no difficulty
absut it. We and Pukistan will not
be the first to experiment on it. On
“the ocontrary in the world there are
prevedents where this has been done
od thero is no reison why. we should
not do it if hoth the Governments
agree. But it is no longer in Pakis-
tan’s interests to ayree to it. There
wis a time wien Mr. Jinnah wanted
an exchange of populition, but why
should they want it now ? If within
one yeir only fifty lakh Hindus are
remining there, why should Pakistan
ree to an exchange of population ?
Why did Mr. Liaquat Ali Khan
move down to Delhi to come to terms
with Panditji ? Panditji does not
want war—he proposed a ‘“No war
Pact”. He offered that he and
Liaquat Ali Khan should tour both
Bengals, but Mr. Liaquat Ali Khan
‘ would not move in the matter. But
waen the circumstances forced him,
when he reilised that iv was no longer
right for him to stay away and that
‘the 'bost interests of Pakistan would
be served if he came to terms, then
he camoc down. The Pakistan Govern-
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ment was convinced that it was .
game which two persons can play.

In the Punjab there was so much cf
butchery, so much of difficulty ; but
if there is an agreement all those:
things need not be repeaced. Those
things ‘would not have taken place
had we accepted an exchange of
population, if Panditji and Sardar on
this side and Liaquat Ali Khan on’
the other side had their own way
and Lord Mountbatten and Field-
Marstal Auchinlock had not teen
here. But that was not so and by
September 1947 our leaders .were
powerless when all the butchery tcok
place. They were not responsible for
the butchery because it happered in
spiteof them. Now there is no such
contingency. If Pakistan and India
agreed, this exchange of population
can take plice very casily, and very
comfortably, though there are diffi-
culties,

Buat supposing this does not happen,
the other solution that I have sug-
gested is one which you can certainly
enforce. The other thing which I
have suggested is:

‘““or at any rate to facilitate the
return of all Muslims from India to
East Bengel, who may be desirous
of guing over to Pakistan.”

Now, I don’t believe in the theory
that those Muslims who have gone
away should be invited back, whether
it is a secular State or not. At the
same time, I do believe that Inaie is
now constituted in such a manner
that there is rot enough room for
its own people and those who have to
come from Paki-tan. Therefore, it is
no longer necessary for us to call
those Muslims who have gone away.
In such a state of affairs as Pakistsn
has brought about, any Muslim has
the same feelings as a Hindu has.
Every Muslim feels that some time or
other Panditji may not hold the
reins of power which Le is holding
now. After ten years God alone
knows what may happen. And every
Muslim feels he is not gafe. There was
trouble in Bengal and people ran
away from UP. Why?  Because

_every Mussalman feels that as long as
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thie atmosphere remaine he is not
safe. Many of these Muslims wto
want to go to Pakistan have their
hearts in Pakistar. ‘Such of them as
can have the assurance that they
shall have in Pakisten properties to
the same extent which they have here
would rather like to go away. If I
were in their place, I would have
liked to go away to Pakistan myself.
So, I do not think there is any reascn
why we should stand in the way of
such of them as wish to go away and
have equal amount of properties
there.

3 P. M,

Now, I would like to refer to part
(¢) of my amendment, which reads
thus :

“Recovery of full compensation
from Pakistan in respect of move-
able and immovable properties left
by tl.e non-Muslims in East Bengal
after deducting the value of im-
movabls properties left by Muslim
refugees to East Bengal, in such
manner as may be agreed upon.”

This is the most importent part of
my proposals. Those Punjabis who
have left their hearths and homes are
very sore. During these two and a
half years they have got nothing.
The question is very fresh and yet
if time is 2llowed to lapsc, it will,like
Panjab 1efugee properties, go into ¢old
storage. If we want (o rehabilitate
these people, our Government -must
get back these Rs. 5,000 cro.es worth
of their property. After all, they
look to the Government to get back
that property. If the Government
of India get back that property, even
if there is no exchange of populaticn,
there is enough land in Hindustan
on which these people can be settled.
Therefore, my humble submission is
that Government must not imagine
that things are going well. I do not
suggest for a moment that the hon.
Pandit Jawaharlal Nehru is not think-
ing all the twenty-four hours of
the day about these refugees. I know
his difficulties. At the same time, the
people are very ingistent. I have
seen in Bengal young men who are
full of zeal, ard although I do not
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want to say many things, with your
permissicn I wculd like to relate a
story about what' happened to me,
Our front-rank leader Skri Shankarrao
Deo and Shri Prafulla Chandra Ghogh-
went to a certein place and they
were not allowed to address a meet-.
ing. Shri Sondhi and I went te

visit Ranaghat Camp. My bhon.

friend Shri Sondhi is gifted with a

bald head, and .he had no cap on.

I went in my present dress and

people thought that some lezders had

come. Skri Sondhi wes taken to

Dr. B. C. Roy. Meanwhile,r I was

misteken for my leader and people

talked among themselves. We went

to them ; talked to them ; saw their

houses and so on. Finally, when T

came into my car, the chauffeur told

me—corroborated by my hon, friend

Shri Sondhi—that what the people

were talking about was this : ‘“ These

leaders Mave come here. We do not

know how they dare to see us in this

condition. We are in such a distrese-

ful condition and yet they have come

in a car. They are so happy. So,

let us take this opportunity and beat

them”. I was not prepared to hear

this. But I really understood the

depth of their feeling. I do mnot

blame the refugees. I have seen

them in their naked clothes : I say

naked clothes, because the clothes

are there, but they are so tattered

and torn. I have seen children in

such a pitiable condition as I have

never seen in any of the famines in

the Hissar district. I have seen many

things in my life, but I never saw the

kind of things which I saw in Sealdah

and Ranaghat. I do not say that

the Government is not doing what it

should. It is daing, and it will do,

and we shall see that we do all that

we can. All the same, my humb}

submission is this, .

I asked the Bengal Governuent
Why should these 19,000 people lie.in
Sealdah station without being cared
about or shifted to a camp ? 1 was
told that there was not enough land
in Calcutta. You will be surprised
that there is such an acute dearth of
land in Calcutta that for Rs. 13,000
a month they have taken & ship. on
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hire in which 500 refugees are allowed
to stay. That is the condition. We
went to many other places. Condi-
tions are indescribable. But the ques-
tion is : what is tho remoedy ? The
situation is grave beyond  words.
Government must find a solution;
if they do not, our economy will be
ruined—not the economy of Bengal
b1t the economy of our whole country.

As my time is up, I shall merely
refer to my visit to Assam. I went to
Agartala. I saw things there. I have
been to other States also. I wish to
sound a no‘s of warning to the Govern-
mont of Indin. The Central Govern-
ment is doing all that it can, but the
8tate Governmonts are not playing
the gamo. They think that it is the
chargo of the Contral Government alone,
Thoy want to charge us money cven
for tho lands they give us. They
do not do the work oconomically,
even if the Centre givos the money.
They do not look after the refugees
proporly since they do not want to
spend money. I have scen all this.

Beforo I close, may [ say a word
about our Government too?!  When
this exodus started, they thought that
two lakhs of people will come and
they will return back, whereas as
lato as 20th of May wo were informed
that the Government of India had
not docided that these persons would
bo rohabilitated. When [ went to
Bongal and asked the Bengal Govern-
ment why they were not rehabilitating
those poople, thoy replied that as a
matter of fact they did not propose to
rehabilitato them as they were not
to be rehabilitated but were to bo sent
back. This shows' the utter lack of
appreciation of the situation which the
&vemment is suffering from. I do
not think that any Government can
for a momont think that these lakhs
of refugees who have come are going
back: The exodus has not stopped,
but what will happen to these people 1
My humble submission is this : this
idea shat the situation is getting
normal is wrong. Unless the exodus
is stopped, I will not be satisfied. I
think thesc people will still be coming
if th> conditions are not substantially
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changed. Therefore, I wish to em-"
phasise once again that the country
should not remain complacent. The
country should know that there is
grave danger in the present situation
and unless a solution is found, this
grave danger will ripen into a very
great calamity. )

The Minister of Transport and Rail-
ways (S8hri Gopalaswami) : I rise with
a considerable amount of hesitancy to
intervene in this debate at this stage.
We have heard a number of speeches,
scveral of them in an impassioned key.
I am not accustomed to making pas-
sionate speeches. We have also heard
speeches from persons who have first
hand knowledge of the conditions in
the two Bengals and in Assam and
Tripura-—conditions relating to the
problem that we are ar present ad-
dressing  ourselves  to. Shrimati
Nucheta  Kripalani has spoken with a
vory intimate knowledge of refugee
camps and the way in which they aro
being worked.  Dr. Syama  Prasad
Mookerjee  has spoken after coming
into fairly close contact, during the
last four months, with those who have
come over to West Bengal from East
Bengal. Shri Shankarrao Deo  claims
not only these contacts, but he claims
also to know the mind of the minority
in West Bengal as well as of the
minority and of the majority in East
Bengal. The assessment of the re-
sults of these contacts has not all
been the same. Shri Shankarrao’s
view is not the same as that of Dr.
Syama Prasad Mookerjee. I, for my
part, cannot claim these intimate con-
tacts, but T have given a great deal of
thought to this problem. I have
studied it in all its phases and aspects.
I have studied all the literature, all
the reports that have come in, not
excluding the speeches of Dr. Syama
Prasad Mookerjee. I am in intimate
contact with the officers who engage
themselves in work connected with
this problem. I, therefore, am able
to bring to bear upon this problem
an objectivity which perhaps not
many Members of the House can
claim, or arec anxious to claim.

I listened yesterday carefully to
every word that fell from the lips of
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Dr. Syama Prasad Mookerjee. It was
a speech surcharged with emotion
but emotion very skilfully held in
check and very carvefully controlled in
order to suit the audience which he
was addressing. He is a person for
whose ability I have the greatest res-
pect, and I have no doubt that in the
presentation of his case to this House
he was able to do so in a manner
which extorted my admiration in any
case. But that is not to say that he
presented the right aspect of the case to
this House. I often wonder what it
would have been like if his great
ability and his skill in oratory had
been turned to the advocacy of the
right cause, so far as this problem ‘is
concerned.

Dr. 8. P. Mookerje? : Right, acsord-
ing to you!

Shri Gopalaswami : Of course, it is
according tome. Iam onlyasking the
Houase to agree with me that it is the
right. course.

What I wish to do is to attempt to
take the House into confidence as re-
gards the views which I shall express. in
regard to certain aspects of this
problem. I shall attempt to ke per-
fectly objective and also as brief as
possible.

The Pact is before the House. It
is in the dock and we are asked to pro-
nounce our verdict as to whether it
has succeeded or failed. The Prime
Minister in his opening speech tcok
great tiouble to show chat the question
of the success or failure of the Pact was
not tbe real issue. The question was
whether conditions have so altered since
the signing of this Pact that the living
conditions in East Bengal have im-
proved to the point of having some in-
fluence on the numbers who have been
pouring into West Bengal from East
Bengal and on the numbers of those
who having come to West Bengsl
are going back to Esst Bengal. Now,
the numbers themselves are not of
much consequence. After allit is only
four months since this Pact was signed
and conditions of life do not alter
with such great quicknegs that within
that short period we should have

8 AUGUST, 1950

Bengal Situation 4t

att ined the full objective of making
everything safe in East Bengal so that
not a single Hindu would feel eny in-
securi‘y of life, or property o1 honour.
Now we have gct to undeistand the
Pact. in the spirit in which it was en-
tered into. Whet was the objective of
this Pact ¢ It was not really to pre-
duce a difference in the numbers to
which I have referred, It was rather
intended to produce a change in the
mental attitude of the two countries
towards each other. It was rather
intended to make the two Govern-
ments look at the differences between
them from a point of view which wag
constructive, from a point of . view
which did not consist in bleming the
other Government, but consisted in
trying to find a solution which -both
Governments could accept for the pur-
pose of reaching a common goal which
was the real objective of the two
Governments,

Now fiom that point of view I
challenge anybody to say that there has.
not been a very substantial, significant
change in the mental attitude of the
two Governmer ts towards each other.
I can speak from personal experience,
because I have so much to do with the
relations between India and Pakistan.
I deal with the matter officially and I
can tell you from personal knowledge
that the character, even of the commu-
nications—the correspondence that
passes between the two Governmentg—
has vitally changed. The manner in
which 1epresentatives of the two Gov-
ernments ‘meet and discuss questicns
in conferences called for the solution of
othe: problems has also vitally changed.
Now, itis an achievement for which the
Pact is almost entirely responsible.
Things which had been put on the shelf
for many long months have been re-
opened and discussions have been held
with the prospect of our reaching a
solution which would be not only

. acceptable to Pakistan but would be

satisfactory from our own point of
view. Thereitis I think that the great
merit of this Pact consists,

Now what did it do ? I think there
has been unanimous opinion in this
House to the effect that it averted &
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threstened armed conflict between the
two countries ;it avoided war. Isthat
ot an achievement of which we should
be proud ? That was only the nega-
tive part of the achievement. These
‘was a positive side to it. The two
Prime Ministers met and discussed
this matter at great length between
themselves. What was it that was at
the back of their minds in carrying on
these discussicng ? It was a determi-
nation to scttle the problem, that they
had come to attack jointly, by negotia-
tion, discussion, goodwill o2 hoth sides
and the sure prospect before them of
. their. being able t» reach & conclusion
which would not only avoid war, but
which would bring about a change in
conditions which willendure o1 work to-
wards & permanent soluticn of this
problem, It wzs a  thorough-going
ohange of attitude and approach. And
that change was achieved not only in
respect of the Bengal tiouble : it was
achieved also in respect of other die-
putes and differences that still exist
"between Pakistan and India. When.
-ever there was a hitch, whenever there
was any snag in the relations between
‘the two countries it was only necessary
for the government of the one country
to draw the attention of the other to
‘the Nehru-Liaquat Paoct and to the
spirit behind it in order to make them
-agree to reasonable proposals for the
purpose of solving the particular issue
on which profitless correspondence had
‘been casried on previously.

Now, with regard to Bengal I do not
think the Prime Minister made any
very extravagant claim as a result of
this Pact. He mentioned a number of
matters in which an improvement had
taken place. He also mentioned other
matters which continued to be vn-
satisfactcry. And the result of the
balancing of these two pos.tions was
_that the situation in Bengal had not
become perfect, but certainly was an
improving situation. I stress the word
Simproying '. It wes a process which
started from the signing of the Pact,
_1as gone on for the last four months
and will ge on for a fairly considerable
period hereafter befcre we could substi-
gute some more sstisfactory word than
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‘improving’ for the situaticn in Bengal-
Now, that modest claim has been
attacked. Some people have said
that the Prime Minister is self-com-
plecent. Others have said tket Le Las
distorted what his own figures must
lead him to as & conclusion, thet far
from the situation being an impiovirg
giruation the real fact was that tke
Pact had failed and the situation had
deteriorated.

Facts cannot support this latter
altcrnative  conclusion.  Facts are
directly against it. Take the very big
thing that stered us in the face just
before the two Prime Ministers mec to
have these talks—the kind of ingecurity
of perscns moving frcm East Bengal to
West Bengal, the insccurity of move-
ment inside East Bengal and the rest
ofit. Whatis the position tcday ? -If
it is not one hundred per cent correct,
I believe I am justified in saying that
there is freedom and security of move-
ment both inside East Bengal and for
people who have to travel from East
to West Bengal. As regards moveable
properties which they had to take over
when they migrated from East Bengal,
everybcdy will recognize that the posi-
tion has infinitely improved. There
has been a certain amount of restora-
tion of immovable property to mi-
grants who had gone to West Bengal
and hed returned. There is, however,
some complaint about this matter,
This complaint has recently been dic~
cussed between the two Governments
and I have no doubt that we shall arrive
at a conclusion which will satisfy the
mogst rabid critic amongst us of what
we ale doing.

Babu Ramnarayan Singh (Bihar) :
When?

Shri Gopalaswami : Almost immedi-
ately.

Then, about abducticn of wcmen.
Abduction as such is of very smell di-
mensione. Tkere have, however, been
insults to the Loncur of wcmen, and
I am sorry to say that they still conti-
nue. There have been attacks on the
modesty of women, other offences
against women, which have occurred in
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large numbers. These and the dacoi-
ties and thefts and so on are reslly cue
to the inefficient machinery in East
Pakistan for the maintenance ¢f law
and order. The Pakistan Centr ] Gav-
ernment are I think fully ¢w.re of
this, and the East Pakistan Govern-
ment—those at the top—I thirk
genuinely desire that this position
should be improved in East Bengal,
This is a matter in judging which I
should like the House to take a long
view. These offences are offences
which have continued in East Beng:l
over a long term of years. Sometimes
they have occurred in large numbers,
#>metimes ‘in smaller numbers. But
the fact has been there. It is an in-
heritance from the days previous to
Independence. No doubt they have
spurted forth in recent months. But
that is a thing which has to be tackled
on a long-term basis. These offences
can be altogether prevented only by a
very substantial improvement in the
efficiency of the lower grades of officers
who exercise powers of no mean magni-
tude in regard to person and property.

I have mentioned those things which
might be said to be on the credit side,
with qualifications. On the debit side
there have been a series of incidents
of greater and smaller magnitude. But
it is a fact—and it is conceded by Dr.
Syama Prasad himself—that anything
like a mass attack upon Hindus by
Muslims has hardly occurred, since the
signing of the Pact, in East Bengal.
There have been, however, individual
incidents which have occurred in such
numbers and over so widespread an
area that they have contributed to a
sense of insecurity in the minds of the
Hindu population. I quite concede
that position and all that can be done
with regard to these incidents is that
everyone of them should be promptly
and properly investigated and the
offenders brought to book. We have
relied too much hitherto on sending
lists of these incidents to the other
Government and receiving lists from
them of alleged incidents in our limits.
Lists when sent in such a fashion do
not incline the official mind towards an
investigation of each one of them to see
;f it is true or false.. They are tno
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prone to take a sort of mass view of all
the incidents included in a list and say
that many of them are false, others are
not true and so on. But both the
Governments have now recognized—
we have bcen really doing it in our
limits for scme time now—that every.
one of these incidents should be investi.
gated in the proper way and the result
communicated to the other Govern.
ment, action taken promptly and so
on. This will apply not only to future
incidents but incidents which have
occurred in the past.

Then there is the question of res
quisitioning of houses about which the
Prime Minister has given you facts
already. All that I can add today is
that during the last few days represen.
tatives of the two Governments have
met and have arrived at agreed cone
clusions which, if accepted by the
Central Pakistan Government, as 1
believe it will be, will remove these
grievances altogether, and I hope that
it would be possible to make known
the particular arrangements agreed on
within the next few days.

There has been some delay in prose.
cuting and punishing offenders on the
otlLer side and also a certain amount of
laxity in the tightening up of law and
order machinery but it has been im.
pressed upon the Pakistan Government
that these things should be done quicks
ly, that officers who are guilty should he
punished as the West Bengal Govern.
ment have punished their officers
severely in similar matters and that it
is necessary that the fact that officers
who have been detected in activities
opposed to the Pact have heen prompt.
ly punished. In order to make it
known, there should be a periodical
publication of the action taken by each
Government in this respect. Maki
allowances for all that I have said b(l;:g
on the credit and on the debit sides,
there can be absolutely no doubt that
the situation is visibly and substantially
improving. You might say, if it is
improving it should find expression in
the figures of the exodus. No doubt,
I was rather amazed and when I gave
more thought to it, a bit amused, at
the way in which Dr. Syama Prased
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charscterized the Prime Minister’s in-
forences from certain figares, which he

oted to the House, as being fallacious.

.am not concerned to defend the Prim::
Minister, but I would only say this,
that what ‘Dr. Syama Prasad claimed
to be a superior method of assessing
these figures is perhaps even more
fallacious than he thinks the Prime
Migister’'s are. I shall tell you
‘why. He said that he had engaged a
number of social workers for the pur-
solo of ?uestioning a number of indivi-

ual refugees in order to find out
whether they were going to East Bengal
for the purpose of remaining there or
intended to come back and his case
was that 15,900 persons were so ques-
tioned by his workers and 90 per cent.
of them returned answers to questions
to the effect that they intended to re-
turn. Now I wonder if this method
which was spread over the period from
about the 16th of June to 3rd of Aagust

—I take it that the questioners put
these questions on a number of different
days—I do not know whether these
?uestions wore addressed only to re-

ugees who had come by rail or wer:
going by rail. But assuming that that
was 80, in any case, if he madc that
statement with reference to all re-
fugees by whatever transport they had
reached West Bengal, it should be
equally applicable to the numbers who
came by rail.

Dr. 8. P. Mookerjee : I r-ferred
to rail passengers only and none clse.

Bhri Gopalaswami : I stand corrected.
If really that was so, I should like
merely to refer to this fact.

{MB. DEPUTY-SPEAKER in the Chair)

If 90 per cent. of the persons goi
away from West Bengal on a ga.:-tnf
cular day intended to return to
India, then that 90 per cent. should in-
fluenpe the. figures for subsequent days
or. for subsequent weeks of Hindus
ooming over to West Bengal from East
» . If that was so, I have here
worked out the figures. According to
the ﬂmthat have beeun supplied to
the by the hon. the Prime
Minister 3,85,688 people came from

East to West Bengal for the week end-

ing 18th June 1950 to the week ending

30th July 1950, just three days before
your 3rd of August. I leave out the
first week because people who want to
return, I take it on an average will
gtay in East Bengal for about a week ;
it may be more or it may be less.
Whatever it is I have looked only at
the way in which this percentage would
affect the figures for weeks subsequent
to the week ending 18th June 1950.
If we take 90 per cent of these people,
then 2,47,100 of the 3 lakhs of people
who went from West to East Bengal
should be included in the 3,85,600.

Dr. 8. P. Mookerjee : I did not say
that 90 per cent. were coming back.
Not at all. That is not my figure at all.

Shri Gopalaswami : May I read what
I have read in the papers even if my
ears betrayed me.

Dr. S. P. Mookerjee : I may just say
in one sentence. The hon. Member has
arrived at a wrong conclusion. All
that I said was that the figures which
I had collected—sample ch. cking as
it is called—disclosed that 90 per cent.
of these 15,900 people said that they
were going to East Bengal but they had
no intention of staying there per-
manently. I never suggested for a mo-
ment that those who were coming back
included 90 per cent. of old persons who
had come to West Bengal, gone back
to East Bengal and again coming back
to West Bengal. The Prinie Minister
said that two days’ checking showed’
that 80 per cent. were going to stay in
East Bengal. I contested this.

Shri Gopalaswami : My hon. collcaguo
in the House, Dr. Syama Prasad has
anticipated some of my criticisms and
tried to explain away what he actually
said yesterday.

The Prime Minister and Minister of
External Affairs (Shri JawaharlalWNehru):
I did not say exactly what Dr. Syama
Prasad Mookerjee said that I have said.
I did not say that.

Dr. 8. P. Mookerjee : That is the
difficulty in relying on incomplete
statistics.



551 Motion re:

- Shri Gopalaswami : If statistics

could not b> relied upon, I do not see
why Dr. Syama Prasad Mookerjee
took the immense trouble of appoint-
ing so many social workers to obtain
these statistics.

Now, I do not think I should begin
to expand on the many other aspects
of this problem. But, I think I should
say a few words as regards the so-called
rem3dies for the problem that faces us.
I would lump two of these remedies
together namely unification of East
and West Bengal and cession of terri-
tory by East Bengal for the purpose of
accommodating the Hindus of East
Bengal to live their lives in a compact
area where they would not be con-
taminated by Muslims living in the
noighbourhood. I oaly wish to make
one or two remarks about what Dr.
Syama Prasad Mookerjee said regard-
ing the basis or the basic principles of
the partition. It is true that when
partition was agreed on—I might
paranthetically state that I myself was
not in favour of partition at that time—
it was understood that the minorities
in either country would receive the best
kind of deal possible, that there should
be no difference in the trsatment of the
minorities from the treatment that
would be accorded to the majority
and so on. But, to say that, having
agreed to that as one of the reasons for
the partition, when that pariicular
thing has not been implemented by
one country or the cther, the whole of
.the partition which was entered into
for more reasons than one, some of them
very important reasons, I think, more
important cven than this assurance of
good treatment to minorities, should
tumble down and we should get back to
the state of things before the 15th of
August 1947 is an argument which I
hope will not be easily swallowed by
this House. With regard to this parti-
cular matter, I wish only to remind
Dr.Syama Prasad Mookerjee that in the
protracted negotiations we have had
with the Pakistan Government over
the Bengal problem, ons of the funda-
mental things to which we put our
signature was that there should be no
propaganda. no agitation in this
country with the object of re-uniting
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East Bengal, on. the one side with West
pﬁehngal, Assam and Tripura on the
other.

Dr. 8. P. Mookerjee : Even by friend.lf
agreement through your efforts ?

Shri Gopalaswami : I do not expect
that any effort of mine will bring it
about and I doubt whether I will agree
to make any effort of that kind having
put my signature to a document of a
solemn nature. I believe Dr. Syama
Prasad Mookerjee was a party or was
present at the Conference that was held
in Calcutta in April 1948 with Mr.
Neogy in the Chair, where one of-the
clauses was this and it was agreed to
by both the Governments. We re-
iterated it at the December Conference
and I know that Dr. Syama Prasad
Mookerjee did attend it.

Dr. 8. P. Mookerjes : No propaganda
by Government : correct yourself,
please.

Shri Gopalaswami : That means you
can make an agitation if you can avoid
what you might define, by reference
to the dictionary as propaganda.

Dr. S. P. Mookerjee : By coming out
of the Gevernment, you can carry on
propaganda. ..

Shri Gopalaswami : That particular
thing is repeated in this Delhi Pact that
we shall not do so. Having done all
that, to come now and say, lct us look
upon this as one of the solutions of this
problem, is a thing to which no Govern-
ment can casily agree. Apart from
that, on the merite, it is, I think, as the
Prime Minister did say in his effectivo
and forceful way, a fantastic thing, a
thoroughly impracticable thing. If
anybody will take the facts into con-
sideration as they are, and the facts as
they are bound to be in the future, to
think of re-unijting India and Pakistan
or parts of India with parts of Pakistan
is a thing which, I certainly agree with
the Prime Minister in characterising
as fantastic. - .

Take an(;ther fact. The minorities
are no mercly ill-treated, but they
actually have all of them found theit
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way into India from West Pakistan.
Leave alone the Punjabs where perhaps
people on both sides took the matter
into their own hands and migrated to
the other country. Take Sind. There
is n2 doubt that a very large number of
Sindhis have found it necessary to come
a way from Pakistan leaving large valu-
able properties in Pakistan. Yet, I do
not think that anybody has put forward
the claim that we should consider the
inclusion of Sind in India or any portion
of Sind for that matter.

Then, I come to the idea of exchange
of population and properties. 1 was
rather surprised to find Pandit Thakur
Das Bhargava in agreeement with this
suggestion.

Dr. 8. P. Mookerjee : What about
one-third of the territory as Sardar
Patel has suggestod ?

Shri Gopalaswami : I forgot to refer
to that. To ask a foreign country to
make over one-third of its territory for
the purpose of locating a homogeneous
Hindu pspulation and for the purpose
of excluding Muslims from there. .....

Dr. 8. P. Mookerjee : Both will stay.

Shri ami : How can thoy
stay ! Then it should be more than
one-third ; it cannot be merely one-
third.

Dr. 8. P. Mookerjee : Even one-third
will ba acceptable.

Shri Gopalaswami : Even in this one-
third you certainly do not contemplate
the Muslims occupying a position in
which they are likely to be, even a
nuisance to the Hindus, apart from
doing mischief.

Dr. 8. P. Mookerjee :
become a socular State.

Shri Gopalaswami : Thes» two things,
both unification and ceasion of territory
ou cannot achieve oxcept after war.
f you eschow war, as sometimes Dr.
Syama Prasad Mookerjee in his speech
did, then, the only other altsrnative
that is left would be somcthing other
than war. Now, what is that thing
other than war ¢ Before I come to

That would
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that, I should like to refer to this ques-

tion of exchange of population. What

are the probabilities ? . What is it that
Dr. Syama Prasad Mookerjee has at
the back of his mind. Does he expect
that practically all the 15 millions or
16 millions of Hindus who were in East
Bengal will come away to India ? Is
that so ? The point is not specifically
stated. Besides that, we have it as a
result of experience that at l=ast 80 per
cent of the Muslims in West Bengal,
not to speak of other parts of India, do
net wish to go to Pakistan. They want
to remain here.

Dr. 8. P. Mookerjee : Have statistics
been taken of that ?

Shri Gopalaswami : We have it on
the authority of the West Bengal Gov-
ernment that practically 80 per cent. of
those who had left Bengal for East
Bengal had returned to their homes.
That is the information we have. It
may be perhaps that the numbers,
likely to migrate to Pakistan is ten
per cent. more, or as you are willing to
concede, even 20 per cent. more. That
does not matter very much. But, that
the majority of the Muslim population
now in India does not want to migrate
to Pakistan is a fact with which you
have got to reckon when we talk about
exchange of population.

Now you have got to receive all the
Hindus from East Bengal and you have
to retain this sixty to eighty per cent.
of Muslims who are in India. Is that
a proposition which you can face ?
Woll, if you want to send more Muslims
in order to equal the number of Hindus
we get from the other side, it cannor be
a voluntary thing. It must become
compulsory. It must be compulsory,
and what is the compulsion ? It must
be either government compulsion, or it
must be compulsion such as was exer-
cised in the two Punjabs. To neither
of theso propositions can any saro
government of this country agrec. 1
cannot agree to cither of theso for this
reason. You cannot yourself engage in
the act of squeezing out from your
country poople who are your citizens.
That is number one. And if you are a
government, a fairly strong government
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po3ssessed of the nacessary power and
authority to enforce your decrees, you
cannot permit private persons to
squeeze out Muslims from this country
by any extra lawful activities. Now,
if that is 8o, you have got to rule com-
pulsion out in this matter. If you take
into coasideration the kind of State
that we are responsible for, the kind of
Government that we pride ourselves in
administering in this country, if you
rale out compulsory evacuation, if you
rals out voluntary evacuation, because
it will not produce your results, what
nyxt 2 I forgo$ to m>ntion one thing
in regard to compulsory evacuation.
If you have to evict an adequate num-
bor of Muslims against the number of
Hindus that come over from East
Bongal, you will have to travel far out
of the confines of West Bengal to find
the nacessary number of Muslims to be
pushed out. You will have to go out
to other Provinces and push out Mus-
lims from there. Therefore, if you rule
out all these things, you have got
to coasider what is the alternative.
The oaly alternative is the alternative
which accords with the respectability
and civilised character of states in the
world. You rule out war. You rule
out exchange of population, you rule
out cission of torritory. The only
thing you can do is to try to persuade
the other Goveriament to see our point
of view and to cnsure that security
returas to the minds of the Hindus who
are still in East Bongal, and of the
Hindus who want to ¢o back to their
hom>s and peoparties in East Bengal.

Dr. 8. P. Mookerjee : And if you fail
in spity of all this? What is the re-
medy then ?

Shri Gopalaswami : If all this fails,
then you and I can sit round a table
and discuss the propriety of going to
war. But that is a different mattor.

Shri Jawaharlal Nehru : Why doesn’t
the hon. Member wait for my reply ?
He will get it to-morrow.

Dr. 8. P. Mookerjee : Thanks, I am
glad I will gat it to-morrow. But he
need not got angry now.

Mr. Deputy-Speaker : Order, order.
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Shri Gopalaswami : Dr. Mookerjee
at the close of his speech triumphantly
asked the House, ‘‘Was there any speech
of mine in which I asked the Hindus,
the Hindu majority in West Bengal to
attack the Muslim minorities there ?*!
He has not done so, and as I am a care-
ful reader of his speeches. But what
is the relevancy of that in this connecs
tion ? He says that he did not believe
in this. Pact, even when it was being
negotiated. He has no belief in tle
Pact since. But he said he would have
been glad if the Pact had produced
results of the kind he anticipated. Now
what are these results he looked for-
ward to ? I take it that, if I mention
them, the House is entitled to infer that
he approves of those objectives. The
first is that Hindus who still remain in

. East Bengal should refrain from mov-

ing out, should refrain from moving to
West Bengal. The second objective is
that those of them who have come over
to West Bengal should go back to their
homes and properties in East Bengal,
If the Pact, during its working within
the last four months had achieved
these two objectives, then I ta%e it,
his heart would have been g'ad. Now,
these are things which he wou'd gladly
have welcomed when achieved. 1
agk, then, is it not his duty to promote
the attainment of those objectives ?
He said he did not ask the majority
Hindus in West Bengal to attack the
nminority Muslims there. But it would
have been more to the point and done
him greater credit if he had positively
addressed himself to the task of asking
the East Bengal Hindu who had come
over, to go back to his home and pro-
perty. He should have sought faci.
lities for the purpose of going to East
Bengal and putting heart into East
Bengal Hindus and appeal to them to
stay where they were. If he did not
do this, did not attempt to do this, I
would ask the House to agree with me
in saying that he has failed in his duty
to the country.

Dr. 8. P. Mookerjee : Why don’t you
gn there, instead of making speeches
here ?

Shrimati Renuka Ray (West Bengal) :
A great deal has been said about the
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_[Bhrimeti Renuka Ray)
Indo-Pakistan Pact, to the effect that
it has been a failure because it has not
been able to create a sense of security in
the minority community in East Pakis-
tan. I do not think that this is a
measure by which we should judge this
Pact. I think the Pact has been in-
stgntaneous in its offect and it has
done a real and substantial service.

Motion ve:

- Ag other speakers have said, this Pact

averted war, a war which might have
drstroyed both India and Pakistan.

It has averted the widespread horror
that was taking place in East Pakistan
and which was gradually finding its
repercussions on our side too. Above
all, it has allowed the migrants from
East Pakistan to come over with some

sense of security together with some of .

their possessions, without being killed
on the way.
4P M.

Months back when we brought th's
matter to the notice of the Members of
this House and to our Prime Minister,
what was it that we asked him ? We

from Bengal asked the Prime Minister -

to make some provision whereby tho
minorities from East Pakistan could
ocome over to India in safety. I say
that in this matter the Pact has been
sucoessful. ‘That the Pact has not been
able to ongonder a sense of security
amongst the minorities in Pakistan is
absolutely true. But I would ask : do
we want thoe Primo Minister of India to
form miracles ¥ Is it possible for
to ensure conditions in another

state, over which ho has no jurisdiction,

so that minorities can remain behind
with a sense of security and with
honour ! The Government of India
is making thosoe attempts but if those
sttempts fail, I do not think that blame
oan be attached to the Prime Minister
or his Government.

The policy of India has always been
very different from the policy of Pakis.
tan. Their very approach is different.
‘The speech. which the Prime Minister
made yesterday is eloquent testimony,

- if any testimony was needed, that the
: :gproaoh of India towards the question

minorities and their protection is
: different from that on the other
' Even before the Pact was signed,
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when there was somse disorder in West
Bengal it was put down with a firm
hand. The trouble was localised. The
District Magistrate of Howrah was
removed before even the Pact came
into being : whereas even four months
after the Pact has been signed the Dis-
trict Magistrate of Barisal is still there
as District Magistrate. How then can
we have a sense of security engendered
in Pakistan among the minorities, if
this continues to be so ? Many
Police Officers have been charged
in West Bengal but in E. Bengal there
is no such change.

Before I go into any details I woul d
like to say one thing. Whatever be
the provocation, whatever be the condi-
tions that may operate in East Pakis-
tan, we on our side must guard against
destroying our souls of the very. object-
ives we have stood for all these years.
Because certain conditions do not ob-
tain somewhere else, is it right for us to
follow that same way ? Is it not our
duty to keep our judgment fair and
maintain a balance of mind, so that we
may be able to find some solution in
some other way, in some way that does
not lead us into the abyss of dark
mediaevalism. I do not want to use
the word secular for our State. We are
a rational State where whatever be a
man’s religion it is his personal affair.
It is his loyalty to the State that counts,
Wo shall treat every citizen in the State,
irrespective of his religion, as equal
provided he is loyal to India. It is
also our duty to make provision for
those who seek shelter and come to us,
because through no fault of their own
they are today the victims of the two-
nation theory. It is as much our duty
to see that every citizen in this country
and every man, woman and child that
comes to us from Pakistan, because they
cannot live there, is treated on an equal
footing with all other citizens.

I will not go into statistical figures
We have had a lot of statistics. It is
not figures but facts that count. Since
the last session of Parliament I spent
my time during the last three or four
months in camps in West
Bengal, Tripurs, Assam, Orissa and
also saw some camps in Bihar. I wi
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just put some facts before you. My
hon. friend Mrs. Sucheta Kripalani
gave a descriptive analysis of what she
saw, The hon. Member, Mr. Shankar-
rao Deo chose to call it a kakans. Tt is
not a kakani, it is not a fable or a s*ory.
They are facts as they are and
they are undisputed and poignant
with misery. These are not statistics.
The concentration of refugees in the
camps in West Bengal and in. the
neighboiring provinces speak for them-
selves. Going to the refugees you can
see what their condition is. This fs
the strongest de‘errant against any
one coming over.

Tt has been said that propaganda has
had its effect and has brought the re-
fugees over. Tt has been said by my
hon. friend Mr. Shankerrao Do that
the eloquent speeches of my hon.
friend Dr. Mookerjee has had the effect
of bringing minorities over from East
Pakistan. I say that 60 to 70 per
cent. of the refugees are cultivators.
I ask, does a cultivator leave his land,
does any man or woman leave their
roots and th-ir belongings and all that
they possess to come over to India,
because Dr. Mookerjee is a brilliant
speaker, 80 that they have to face an
uncertain future in the refugee camps ?

What is the condition in these re-
fugee camps ? T claim to be one of
those who have.allied themselves with
the work of refugee rehabilitation.
Many people have been working in this
field, both officials and non-officials,
in Bengal. In this connection I would
like to pay a special tribute to some of
the women of Bengal who are not
known to you as Shrimati Sucheta
Kripalani or myself but who have been
working consist-ntly all the time for
refugee rehabilitation. And yet today
T acknowledge that we have not been
able to cope with the problem as we
should have done. West Bengal is
one third the size it us:d to be. Tke
concentration of refugees in West
Bengal in all the camps is so great now
that it is not possible to absorb all the
refugees in that small province. I say
that the Relief Commissioner and the
Relief Department have been doing

their very best: But how can they put:

all their mind to rehabilitation when
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every day the influx of refu,

on ? It may be less on somegg.:ym
may be more on other days. But the
fact remains that it goes on and we have
to fihd accommodation or build accom-
modation for those who are coming
in daily. Have these officers the time
or the power to rehabilitate all those
people in that small province ? It is
not a physical possibility. I would say
to those who are complacent about this
problem=I do not refer to any memkers
of this House—that it would be as well
to be alert about it. As I said men and
women do not leave their homes for
any other cause except the compelling
force of circumstances. If circum-
stances forced them to come away and
if even then they go back and there the
circumstances make them come back
again, what is to be done then ? It is
no use blaming the Prime Minister of
India, because the conditions in East
Pakistan have not. been set right. or
because he has not been able by the
Pact to prevail on Pakistan to bring
about the proper conditions in Pakiss
tan. Mr. Shanker Rao Deo said this
morning in this House that when he
was in East Bengal he was told by some
people “Save us from our friends’.
I would ask him to see what the
Minorities Board of Mymensingh has
said. I would ask him if he had seen
the statement by Nellie Sen Gupta,
She saw me severa] times. Has he not
heard of the treatment of Satin Sen and
what Satin Sen has said ? Has he not
heard what the Chief Whip of the East
Bengal Congress Party has ‘said
about it ¢ Surely you cannot know
facts in a fifteen days’ tour. Ask
these people who had remained
behind and are still remaining behind
no matter what sufferings they have to-
undergo in trying to help those who are
there. It has been said that the East
Bengal leaders have left. I want to-
say that the majority of East Bengal
leaders are in East Bengal. They have
not come over. There are false charges
even of murder against them but
still they have not come over It wa#
in East Bengal that the fire of national,*
ism was first kindled. The Bas§
Bangalia-are not cowards whatever el
they may be. I know there aré some
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Ef)ple in the country who say that
ngalis are cowards. Why ?—be-
oause we don’t go in for the blood bath
a8 in the Punjab. The Sindhi has come
over, the N. W. F. P. man has come
over, and the Punjabi has come over
through the blood bath. Must the
Bengali also come through it ?

Shri B. Das. : We learnt revolntion
from the Bengalis. None in this House
or outside has said that Bengalis are
cowards. Why this explanation ? The
Bengali is the father of revolution and
Indian freedom.

Shrimati Renuka Rey : It was said
not in this House but it has been said
outside and T am taking this opportu-
nity to contradict it.

It is quite true that there is a sense
of insecurity among the Muslims in
West Bengal. But it is not because
instance of the type that are still

oing on in Bast Bengal take place in

est Bengal. As I have said, and
a8 my hon. friend Mr. Gopalaswami
Ayyangar stated in his speech, in
West Bengal arrangements are much
better and the West Bengal authorities
have taken every step to see that the
minorities are secure. The position
is quite different to that in East
Bengal but nonetheless the Muslims
have a sense of insecurity and that
condition will remain so long as the
treatment of minorities in East Bengal
oontinues what it is. If the East
Bengal minorities come over then it is
8 different matter, but so long as they
remain there and there is that treat-
ment of them in an isolated way,
8> long as when the man returns home
&t night he hears a knock at the door
saying, “You have come back, why
have you come back?”’, and next
day he is told, “Send one daughter
to our house”, so long as these things
ocontinue, even if they are isolated,
there cannot be any sense of security
among minorities in West Bengal.
No matter that the Muslim knows that
the Prime Minister of India is a
better friend to him than anyone in

Pakistan could ever be, no matter even:

that he knows that the State Govern-
ment or the Central Government is
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his best friend, still he cannot be secur®
so long as he knows that repercussions
may again occur. Therefore, I say
there is only one solution. We must
have a planned rehabilitation for the
East Bengal minorities if they seek
to come over. I don’t ask anyone
to come away, but it is a wrong
approach to ask them not to come
over willy-nilly. If we don’t face the
problem rightly we shall only play
into the hands of those who want
other ways.

My hon. friend, Shrimati Kripalani
and Pandit Bhargava brought out
one or two facts about the question of
rehabilitation. They pointed out
a fact—which is true, of course—that
the Central Government took s>me
time before it decided whether the
people who had come after the new
influx should be rehabilitated or not.
I want to point out to this House that
the moment it was brought to the notice
of the Prime Minister, it was he who
gave the directive that rehabilitation
was a prior problem and it must be
done.

I must pay a tribute to Orissa
and to its Ex-Chief Minister who is
now on the Treasury Benches here.
He thought in terms of rehabilitation
in Orissa even before the Central
directive had gone out. I  must,
however, say that in the last month
or two there seems to be some amount
of complacency in the neighbouring
States. There seems to be the idea
that the pact has brought about the
desired result—which wup till now it
has not—that is, it has stopped the
inflow of migrants. The mig-
rants come to West Bengal sometimes
in larger numbers, sometimes in
smaller numbers, but the outflow
from Ranaghat to neighbouring
States has completely stopped. No
refugees are going over to neighbouring
States just now. When the Prime
Miunister was in Calcutta recently, ‘at
his instance the new Rehabilitation
Minister called a conference and set up
a Rehabhilitation Board of West Bengal
and all the neighbouring States in-
terested in refugee rehabilitation. But
I think I am right in saying that up ot
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now this too has not produced any
result.

I would like to tell the House and the
country that the problem that faces
us is not a problem of West Bengal
alone. The Presidential Address has
pointed out quite clearly that it is an
all-India problem. The Prime Minis-
ter has said more than once that
it is an all-India problem. But it is
not enough for that to be the declared
policy unless it is implemented in ait
the States, unless the people in this
country realise how important it is to
rehabilitate those who have come and
those who may come. It may be
that the pact may work in a satisfactory
way, but if it does not and they conti-
nue to come out, we must have a
plan on which to work. In the
State of West Bengal they have a
plan now for absorbing the cultivators
and the artisans through the union
boards—ten or fifteen families per
union board. Even if this plan is
worked out In West Bengal, it will
not cover half the refugees that have
already come over. Therefore, I
would suggest that similar plans
should be worked out not only in the
neighbouring States but in all the
States of India because it is an all-India
problem. I do not speak as a Bengali.
I speak as an Indian and say that it is
an all-India problem and that all
India should face it. If we do so
then it will not be too great a problem.
Scattered in the seven lakh villages
of India I think we can absorb all the
refugees that have come who are
cultivators and artisans. We may
have made many mistakes in the past
in rehabilitation ; the implementa-
tion machinery still remains unchang-
ed not only in the Rehabilitation
Department but in all the Departments
of Government. We can rectify the
mistakes, we can plan in such a way
that we can resettle all these people.
I am subject to correction, but I
think it takes ten years for our popu-
lation to grow by one crore. Suppose
we face this issue now and make
arrangements, suppose itis one crore,
why should we not arrange for it ?

Is it right then that we should give
up all our objectives, all the things we
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have stood for, and follow the Pakistan
way or the way laid down by the
leader of Pakistan rather than the way
laid down by Mahatma Gandhi ?
Is it not better that even at the risk
of some amount of economic deteriora-
tion for our country, we follow the.
better way out ? I wish to sound a
note of warning.. Our approach must
be realistic. We should not forget
facts as they are. The stark realities
must be faced. I do not wish to enter
into descriptive analysis, but I only
want to take the facts as they are. We
must remember that we have to cope-
with the problem facing us and if we
have to cope with it, if we are to find
a solution for it, let us not follow the.
way of madness and destroy our very
freedom. Let wus follow the one
way out that seems to be right, namely,
planning  of  rehabilitation. By
following that way, we will cope with.
the problem throughout the length
and breadth of this land. If we failk
to do so it will not be Bengal alone
that will suffer and be destroyed
but the whole country will feel its
effects.

*twet I Age: § YT & 4@
fer & g, afs A wEmw & arg
IqH ASST T@ ¥ qEH & | P
a 7q ady grir v 4 fergeardr. a1,
forarel fgrt @Yo %7 AT IqRTAG

AT F$ AT § q9EL gH TG &
© & far @ faw g & 3 gd, ataa-
W& Fgifeat, gedt Fgriaat, ¢Er F]I-
frat Y @<= &, AR AN @& S
T § | Are-are {59 99 gH A T
Y gErt agfar gad € ar gw ar
HHTT A T TF A9 (A § | qTE
YT F¥ qCF AT T A9 T &, ar
g & faar ¥w & 7 wifa@r &
T AT YA &, T FIf@T 7
gar ar ? sl wifar s} e
wfar & FE G978 g1 | g @A
Qar fazarw & f5 R e IO AT
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oot W § A de gen QT @
W AN D DA
&t e o w e & fr mifar &
T wg T fr g T wT @
fir afavlt swder A 7w o Zwd
AT Y € , 7"t qw @A § Fr agi Ay
TR ey wrk £, g ¥ aga @
& AR 7T sarn mAAeR §, Sy
TH 7T IR N g A §, I
@R A g 7Y £, gw Iy w7
LR ? T a5 AFAT FHIR ATAA AT
¢, A 3% g 2 & Fr arfeer A
T T TF ¢, 9 fegme T E,
A qifFear § FrE QAT e
Q@ g N e gar &, @ gy
T HT AAr & A} Y gEwy @
TET AT § 1 g9 wE oK ga-
et et ¥ Af| o & ol g
¥ & AR wriw Fafiree 3 Qar fraaa
foar fs @ el A1 @ T *
fod, 1 gl A T 3R & fod,
T3 d% frar mar & 1 AT 3 ¥ widw
fafret 7 fae F7 ag 49 aqw &
W g 9k 9m daT &1 adtm ag g
fe g 3@ @ ¢ 5 Foefy oeftem o
e ¥ oz g, ag 1w daz 3 faego
TR HTE 1 a7 AT g fgEE
%mﬁmﬁ:w&wa@@ﬂ
o R w grm, da A Qe 8, A
T QT AT ? A ogw qE ¥ Ay
& & 7w g Ty § fr oad 2w
N fhawad? gaw
g & grwaf dae i 7,
:‘;tﬁm&wqﬁgtamm
€

o dwE & A F g TR W

R o syt g wR R,
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& OF [T ¥ q91 T 7 gh 39T
TR WHAINHIE TS FT 3 Y =T-
T gAT § Iy ¥ A9 FEAY | -
&1 QaT AT AR gAHY QAT AAH AT
fF TR qast a3 T § AR I
TR A T 31 7% § AR AT A
g fr ag gl A ' 4T W@ §,
3fFT a1 Y 919 IR A AT FTIIE
A A gara kT &, @ IR qE AW
@ fogst seh # g qrag
FaF e WY TR AT At garg w1 4,
A $FFT TZT FF TAF T A4 | FIAT
Y @b A% A7 T arfgy 7
Y fF = T 7eAY 9fvza Fgs A}
qER 923 § grdar # A f5 wge-
Y A& X AT AT IF, 47 R
ar qd WR {qRX oA FT RagAry Ay
grea 39, 9% am @ AN s g9,
AT ITH! IR IANF 24FF FT A=\ FT
AWM | §F 3MZT ATAIIATR qAAT &
FFEN 5 A1 FIET IS 07 ) g9 AV
& £ vy Y Frge g § AY A7y g A
¥ for uF fagare a7 Nd @R fqas
T T ATT AT 1307 AT ATC 37
fagral ¥ ATATC A I FT AT FIR
qmd fqas smn 3T, AT T
@ AR X g A AIF BIA 0
[N |

AT gHIX qTAT A A&7 q91% &
R frafacsmaad fFaie
g vad st @l A i, i
TG A T I ? A gH CF W
qfFeaTT T TE 97 F1F & | IOhe-
& &7 fa=re gw Y A8 s Tfgd
AT FIAT H T € 5 A FgrgT
AW AHFF agaav @@ daRka
Fedt 1 A3 &, 3w g awd anga
o T 41 g e Y
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P arfferc r aorg @ oY a9 9 g
THATT T &Y Q1 & 1 T4 P =g
F, T8 ¥ 27 f3= W GwAT
T FHA AT AR Fid F 4T 8,
Y FgAT 98 & v FF g AR} ¥ oA
AR JGT JY ATTHT AR Z0T FF g
g frat #faar § o w= afml
T awg ¥ ag mH H% adH ¥ @Y
T3 @ g1 =0 ;FL I w7 ndy
A BE AH I T A 4f W@ g
T IFIA AT F A<AF-AIS F¥ A1
1, Y gwx & ad wra fv ag fFa
SR qafed 3 1 Targ F faane gamk
A & | 97 I3 ATATR) FT AE-ATS
gaT, g awa § faner A ) e F F
q3 g=91 AINT A sArEl § @ fF
AT F AT-3T% I T I T A
AR ZAT AR oot fvT 2@ 3 svamdy
¥ A7F-T25 A AT HQ &1 TFARA
(Exchange) fvaar & #odAs
(conditional) =ma <fad, f*F
7g ar AT fa fm O smod A3 &
ar aTfFE & 68 & Arardl w7 A-
FTqH gMT, a1 ATAEY FT ATH-TIS
¢ @, fgg @yt wifFmm § =
A IET AR qHOWH A A WA
q 2, ¥ agr | gY Jaq | 47 g4 AT
A1 39 aF7 facgs w1o@ § 1 9ZH
419 g g Wifgd fF gH T w9d
feai #Y 39 f& *gt dAY & 1 F o9
wadr wisAl & o I3 & 9T Fg
aFd § 5 ag 0w, 9gr a» § =y
g, & auad £, ag 49 = fagrdl
weT € o o f gard s | g
IR FAGF IT 957 fagrar 9%
ey &, & gErX anT Y earei-ar
1 a3rf AN F faore o 9 R
fergeawT ¥ srng faar av | deeT 78
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@ €, e atiwart § e ar

T$ &, @Y TET 57 § 49 X L T
& & R 7 fagreal & F1E T & 1
T2 a1 g2 AT AT &, S g« A
agl a3 a7 | 39 937 & fagra agd
% AR &, 9T 18 oAy Ay a8 &
foaet v 3a g aF, Jfaq s FAY
Zargw A 2 | 9% JoTar gAR FAAY
Ar&EY & Jomr 3w 4 oY WA AW €,
dar &, S A &, 97 oqF aEAS
&Y F AT TERT A FoA F TAY AT
ga%) #) 91 FW@ § TA7a 39% 5 43
<1 fagral #1 &% ¥ q9F FT TR
art agrd, ag 49 FY FTAATEY 7 ey
T § AR TFUE 9FF § |

2NN A 3T I A
A Y @ I & o AT g A
s rEAT A QAT | fer A
T N az ¢ F5 anfac ag =
ATy S FAT ALY A & 5 av § J|A
4, 93 w16 FX, fpq o qA fard
9gar ¢ a8 42 § fa S gArR ey

‘qefgw # A IS 39 I'® W

fammg 3 &1 3% foo W @l A
§ AR Y N g d qEd ata §
T8 3| dae A mdr A A
A g=ATE A A ALY AP | TH AZ
A NS |y €

7d AT 997 TE AT & ¥

AT F¢ & 5 W fagew 0w ¥

A FRITFE 9+ fagai T aw

e et e § ) 9 & AR Trd

Frora sra<a g1, s guaY e qh
A aget § Wi AT qw g
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[t Tor 7gw]
@ 1 GITa gH A § 1 9T gad
wre 7@ & fr ot Y g stk fagiat

& T FL | TR W A gAA
¥ 9 fagmil 9T =9, 3¢ *Y fasa
T 0 1 Y S R G
gorfaw §, @d ¥ ¥x &R -
T AR fordt o | 98 1Y 48 FIH
qX TN av gt off fasrdt &F 1w
fxseamm Ao g fF ¢ oA &
=T e A s gdm e
Afeat 741 T ggd A 491 F 3 T-
T @ dE A =i w3 A oW, A
o fagag @ Wt ia #1 FFC
w¥ a1 I ag F quwdr # fr <
o EaTaErd K g=urd ¥ G A
FER AR IEE F@A A PR
AT A asf T {nfaaa #r & s

Ig B F [0 €A4T & 75 § 5
A am a3 TS N g whE A
agm 7E frar agifs ag 3 fot aga
wrHnig &, BfFT & aqT FT &
e ag ¥ & f5 anfa g @1 am
tfemgaaNFa QO g3 da
N3 qarE § AR IFT gw AT T
o & & faorg s @Rl AR W
ARTH aH § AT A qT AR
¥R qg aTHA dar  wrAW Ay ar
wufeq § fa oifeem a1 go@ 7 a2
ng |

(English translation of the above speech)

Shrimati Uma Nehru (Utrar Pradesh):

I shall be speaking in very simple

Hindi so that my brothers from Madras

ht also be able to follow me. It

be my endeavour to speak in

Hindustani; at any rate I do not
intend speaking in classical Hindi.

For the last several days we are
oontinucusly being  treated to
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pathetic tales of woe, tales which are
true. While listening to the woeful
tales of our own country let us also
have a look at the rest of the world.
What do we see ? Korea stands
out before us. Was any pact made
in Korea ? There was no paict be-
tween North Korea and South Korea.
It is my belief that had a pact been
there between North Korea and South
Korea that country would have been
spared the suffering it is undergoing
today. We also see, on the other
hand, that we have not the power to
do anything in regard to Korea.
Again, when we look to South Africa
we find that there too our Indian peo-
ple who are far away from us, are very
miserable. They are not even allow-
ed to walk on roads. They have no
places to live in. What help we are
giving to them ? Pakistan too is a
foreign country. It is not India.
Now, if any such atrocities which are
deplorable are taking place in
Pakistan then why should they startle
us 80 much, why should we be so
enraged. It was with a view to solve
all such difficulties and to relieve all
these sufferings that our country, our
Prime Minister, entered into this pact.
The Prime Ministers of both the coun-
tries met and made a mutual pact.
The result of this pact, as we have seen,
is that all that suffering which would
otherwise have resulted has entirely
been obviated. There was the ques-
tion facing India, what would happen
if no pact could be arrived at, would
there be war, were we ready for the
war, were we going to annihilate our
country. It is obvious that we are
not at all prepared for war and for
that very reason the pact came into
being.

We have heard a lot of talk about
the pact. There have been a number
of speeches. 1 shall not refer to
every one of them but confine my-
self to the one made by Dr. Syama
Prasad Mookerjee. The speech was
such that we felt Dr. Mookerjee has
undergone a change and has come
round to Gandhism. It seemed as if he
was veering round to us. When, how-
ever, he announced the conditions and
remedies and made his three sugges.
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tions I was reminded of the refugee
conference. There too the same three
suggestions had been madeé which
were suggested here yesterday. The
Doctor, however, also made a fourth
suggestion and it was that Pandit
Nehru and Sardar Patel should come
out into the field, see the condition of
the refugees for themselves and live
and mix with them for only then
could they form an idea of  their
pathetic plight. I would say to Dr.
Syama Prasad Mookerjee, “Since
you have gone out already, we. want
that you should set us an example,
so that, if you are ble to act accord-
ing to your professions, there are
many amongst us who would like to
follow in your footsteps”.

Now, the main question before us
is why is the pact not working success-
fully, why are we not forging ahead ?
Here we at once start looking towards
Pakistan. We should not take
Pakistan into consideration. As a
rule the brave do not cry. They
neither cry nor curse others but rather
make themselves strong. We should
find out the reason why after all this
pact of ours is not proving successful.
Have we tried to understand this
pact earnestly and honestly ? Have
we looked into our own minds ?
What I mean to say is that if you do a
bit of careful introspection you will
find how numerous our own failings
are and that it is on account of these
very failings that our plan is not
working smoothly. I was very much
surprized to hear what Shri Thakur
Das Bhargava just now said about
the exchange of population. I
am unable to follow all that. It is
not a practical proposition. The
example of the Punjab is before our
eyes. When the exchange of popu-
lation took place there I was at Simla
and I saw it all with my own eyes,
The exchange of population led to
wholesale killing in the country, and
today again we are talking of the
same exchange of population. You
may impose whatever conditions
you like on this exchange but you
should remember that the day either
you or Pakistan were to propose the
exchange of population, then what
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to say of an exchange the result
would be that the Hindus in Pakistan
would be finished where they are and
the Muslims, who are in Bharat,
would meet their doom here. It is
utterly wrong to think of any such
thing at this time. Our very first
endeavour should be to search our
own hearts and find out wherein lies
our own weakness. So far as the
Congressmen are concerned I can
assert with confidence that, as far as I
can see and understand, this pact is
based on the same principles on which
the Congress itself  stands. This
pact stands on those high principles
on the strength of which we fought our
battle of independence against the
British and made India free. Now,
we have to see how it is that, although
the principles underlying the pact are
the same as have sustained the Con-
gress thus far, we have not yet been
able to make it a success. The
principles are the same but demoralisa.
tion has set in among the Congress
ranks. Thus, it is not the pact that
is to be blamed and thereis anything
wrong with the principles even. It
is because of our own weakness that
we cannot go forward. The principles
underlying the pact are quite clean
and proper. There is nothing in them
that we might object to whatever
shortcoming there be in us. More.
over, the organisations and leaders
other than those of the Congress are
unable to understand it and, not
being able to understand, talk thought.
lessly. Instead comprehending those
principles properly and furthering the
objects of the pact they place hurdles
in the way of its working and thereby
harm the cause. A few irresponsible
acts here and there cause a lot of harm
to the country. The question is,
why is this pact not working 7 I
find, I may be excused for saying,
so, that our Government servants
in fact, have no faith in this pact,
They do show lip-sympathy for it
but at heart they do not approve of
it. They are not honest and earnest

in workirg this pact. We notice all
these three things.

I shell not take much time but I
want to submiv that this pact i ins.
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pired by the same principles as ins-
.pired the Congress and we can never
give them up. They will remain
and we are sure to win ‘in the end.
Only we have to develop our power,
improve our faculties and find proper
ways and means. The only way
to us is to act upon the principles
of the Congress. We should compre-
hend these principles and follow them
and the pact will succeed. Moreover,
‘we should therefore choose sincere
and honmest Government servants
for this purpose. If they would act
‘honestly the pact would be a success.
" Besides this it is the duty of the
Congressmen in order to make this
padt & success, to form themselves
fnto groups and to conduct a regular
propaganda in its favour in towns
and districts. If they would act
with love, co-operation and faith and
-also if people were to understand and
act upon the pact honestly and earnest.
1y the shapo of our Bharat would take

on a more human aspect.

I want to add that I have delibera-
tely avoided the recounting of true
stories of Bengal because they are
too painful to me. We have all the
same to find out why all these things
ore happening? If we go forward
equipped with the three attributes I
have just mentioned, the pact is
bound to succeed and Bharat would be
relieved of all its sufferings. When
we would be able to develop so much
&wer ml ours;lves it ‘:vould uotl bt;

ossible to change the attitude o
P,ng.utm in this respect.
8hri 8. 0. Sama ta (Wost Bongal): Sir,
02 & piat of information. Can we
axpi0t oar Ministor of Stats for Minori-
ty Affairs to throw som. light oa the

Erobhm a3 & rosult of the exporience -

e has gainad aftor the survey he has
m3ds of the two Bongals !

Shri Jawaharal Nehta : It is rather
fortunats that my colleague Mr.
Bigwas is hera. But he is here acci-
dentally tolay. That is to say, he
was going to Karachi to coatinue the
disoussions that we have started, but
owing o the failure of the servioe or
some etch thing he is still here. I
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hardly think we should ask him to

spaak while he is in the middle of a

(g):}versation between Karachi and
elhi.

84ri Naziraddin Abmad (West B-ngal):
I join Mr. Gopalaswami Ayyangar in
my profouand admiration of the elo-
quence displayed by Dr. Mookerjee
yestorday. As I was listening to
him I was reminded of the great speech
of that geaat Anthoay in Shakespeare’s.
groat drama Julius Ceasur. He was
playing with his subject—dangerous
points—just as a cat would play with
the mice. He was insinuating war
with Pakistan and at the same time
corrocting himself that he did not
want war. He was admiring the
Primo Minister—at the same time un.
dermining him. I certainly give him
credit for the extreme ability with
which he was handling very difficult
points.

A great coatroversy has arisen in
this House as to whether the Pact hag
succecded. I will not give you a
controversial point of view, or a
philosopher’s point of view, or the
official point of view, as it was given by
Mr. Gopalaswami Ayyangar, but the
man in the strect’s point of view.

Just a week before the Pact I had to.
travol in the railway trains of Bengal.
A railway compartment in Bengal is a
forum where great politics, concrete
philosophies and great subjects of the
world are discussed. At that time
there was only one talk—the complete
exterinination of the minorities, of
course, said in a loose manner. But
after the Pact, of which I was slightly
sceptical, when I went to Bengal
and was travelling in a train, I found
the people completely indifferent to.
the political situation. The Pact has
worked magic. The great impetus
which had been given to communal
bitterness and hatred had largely
ceased. When I went to my plaoce I
found a profound psychological change.
The hon. Ministers were slightly ap-
cogetic in describing the Pact as a
partial success. I think it has enor-
mously sucoeeded. The great killings
which were . taking place in both
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"Bengals stopped suddenly. The great
preachings which ‘were taking place
against the minooties in both places
had suddenly come %o a halt. And
then the argument that it has failed is
an argament of despair. It is the
argament of those who had determined
to see that it failed, who convinced
themselves that it would fail and
therefore they are glad that it has
partly failed.

I submit that the reaction upon the
majosity community of both Bengals
has been tremendous. The little inci-
dents here and there are only excep-
tions, and exceptions oaly go to prove
the rule. In fact, it is a fact that the
refugees in both Bengals are rocrossing
the border and trying to settle in
their native homes. I know it for a
fact that in the villages in West
Bengal, in some of which I have rela-
tions, the position has remarkably
changed. With the passage of time
and as a result of the changed out-
look, we find that the majority and the
minority communities in West Bengal
rogard themselves as mutually inter-
dependent and the one is indispen-
sable to the other. Apart from this,
look to the business aspect. Business
between the two countries was at a
stand.still and as a rasult of the Pact
business relations have improved.
Take the case of jute which was.
cited by Dr. Mookerjee as an example.
He cited it for an entirely one-sided
purpose. He said jute was selling
gomowhere at Rs. seven per maund in
East Bengal and that we have raised
it to Rs. 25. That is true. But it
gives only a partial and a very imper-
fect.picture of the situation. Jute from
East Bongal was needed by the mills of
West Bengal upon which they thrive.
A large part of Indian economy is
based on Indian jute. The Pact has
not oaly benefited the growers of jute in
East Bengal but it has more enormous-
ly benefited the mill-owners of West

Bengal. In fact juts dominates the

entire world trade and in this context
it is for the mutual benefit of both.
It is the mutuality of these transactions
which I am really trying to emphasize
before this House.
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Then I should like-to give the House
one or two aspeets wﬁiéh_ bhave not
been touched upon in this House.
One under-current which is flowing in
East Bengal for a long time whith
has practically come to a head and of
which little is known outside is the
relation between the people of East
Bengal and West Bengal. That rela-
tion is very strained and it has now
come to a breaking point. I submit
that the antagenism between the
people of East Bengal and West Bengal
is much greater than the antagonism
between.thé two communities. It has
come to my knowledge that Muslimg
who have gone to East Pakistan have
not been received very well and on
the other hand the minority com-_
munities which have come to West
Bengal are not being received by the
Hindus of West Bengal. The matter
is not really communal ; but the far
more fundamental thing is that the
people range themselves provincewise.
This is the kind of division in politics
which is well-known and which is
teoubling our politicians for a long
tinie in Calcutta. They really wanted
to make capital out of the troubles of
the Hindus in- East Bengal but now
find themselves in some amount of
difficulty. And this I believe is little
known outside Bengal. In fact
Hindu refugees from East Bengal are.
not only not welcome in the villages
in ‘West Bengal but there is consider-
able amount of antagonism prevailing
against them. I would respectfully
submit that it is very easy to ask the
East Bengal minorities to leave their
homes and come away to West Bengal.
It is very easy to do that. The thing
started some two years ago when
thero was a war scare and it again
received & renewed impetus ~about
four or five months ago when there
was another war scare. The result of
these two war scares was logical. The
Muslims in West Bengal thought that
if there was a war their lives would be
insecure and the minorities in East
Bengal thought that if there was a war -
they would be insecure, and each one
tried to cross the border before the
war started. All this was certainly g
huge hoax, but the hoax went so fay -
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that it received serious notice in a big
newspaper where a gallup poll was
held and it was given out that 80
per cent of its readers wanted India to
attack East Bengal. These were some
of the psychological impulses which
accontuated the situation.

It is easy to create a refugee problem
but it is not as easy to solve it, I
submit that the refugee problem in
Delhi has been insoluble. One popular
Minister -had to admit that he has
failed although morally speaking I
submit that he has not failed : the
failure lay in the difficulty in
dealing with the situation. Another
hon. Minister, Mr. Ajit Prasad Jain,
who has accepted this Ministry has
acted in self-sacrifice because to ac-
vept that portfolio almost tanta-
mounts to political suicide. What I
wish to emphasize is that the refugee
problem in Delhi—where the Indian
Government rules, where the great
leaders remain, where there is ample
.money, resources and organisation—
could not be tackled. I ask, should

ou produce another refugee problem in
%enga] which would be an insoluble
problem ? Dr. Mookerjee has nar-
rated very correctly, very vividly the
diffioulties in which the refugces are.
The point is that it is inherent in a
refugee problem. Bengal has not got
the money enough to finance it. I do
not think the finances of the Govern-
ment of India are unlimited. In these
circumstances to accentuate the re-
fugoe problem would be wrong and I
think the refugee problem should not
be created.

There are difficulties in East Bengal.
There are difficulties in West Bengal
which it is not necessary for us to dis-
ouss here. Those difficulties exist.
Some assaults, some crimes are taking
E{la.oe. Some are age-old as the hon.

inistor Mc. Gopalaswami Ayyangar

ointod out. They are taking place
or a long time. Criminals have no
religion and in dacoities the victims
are mostly Hinlus because they aro
well-to-do. There aro always crimi.
nals against the well-to-do class. Im
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West Bengal there have been dacoities
and robberies too. In fact the crimi-
nal class, as I submitted, have no
distinction of caste and creed. Their
only distinction is that the man whom
they rob is well-to-do and it would be
profitable for him to do so.

Shri 8ondhi (Punjab ) : Are there no

rich Muslims in Dacca ?

Shri Naziruddin Ahmad : Very fow,
but they would not be spared ! T
have dealt with this criminal problem
for a long time and I have found that
they make no distinctions between.
one caste and another. In these cir
cumstances I submit that the problem
should be tackled on a long-range plan.

I submit that the exchange of
population which some people easily
talked about would really prove the
two-nation theory which was started
by the great departed leader of the
Muslim League. If we accentuate the
situation, create a divisicn and bring
about an exchange of population I think
Mr. Jinnah would be rather chuckling
in his grave that his theory after all
has become an accepted fact. I submit
the problem must not be looked at

by any patriot from this point of view
at all. .

I should like to make a suggestion
As suggestions have been very free
in the House I should make one. It
is that a good-will mission as has been
hinted by Mr. B. Das should go from
India to East Pakistan.

Shri B. Das. : No. To the Pakistan
Government at Karachi. ’

Shri Naziruddin Ahmad : Anyway the
destination is not very important.
Its leader should not be, as one speaker
has suggested, the hon. Shri Chakra-
varthi Rajagopalachari. The leader
should be a man who can deliver the
goods. I can think of only one person
in the House and in the country who
can deliver the goods, and it is no other
than Dr. Syama Prasad Mookerjee.
It is he who can deliver tho goods.
He should be tho leader of this good-
will mission. Let him go there, spot
the trouble, put his finger in the
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trouble, and try to create the situation,
.create a public opinion and then
solve it. Then I believe I shall be
ready to follow him.

An Hon. Member : He will be disposed
of. .

Shri Naziruddin Ahmagd : Dr. Syama
Prasad Mookerjee has enough wits
about him and he cannot be disposed
of very quickly. He can take care of
himself. In fact he was a Minister in
Bengal in the Coalition Ministry and
he discharged his functions quite ably.
He knows the art of pacifying people
as he knows the art of the other virtue.
I submit that it is he alone who can
step into the situation. It is very
easy from outside to criticize the
Government, as it is easy to support
the Government from inside the Gov-
ernment. Dr. Mookerjee has  suc-
ceeded in both. He supported his
Department ably, strongly, with-
out a word from the House : he is
criticizing the Government with
equal ability and force. I submit
that criticism is extremely easy. But
it would be far better, more useful
and far more patriotic—and what is
needed in the country at the time is—
for him to step into the gap and try
to evolve a solution. If you create
a refugece problem, which has already
-been croated, you cannot blame any
government, any people for failure to
solve it. ~ The best thing would be
to cure it from the beginning and to
create an atmosphere by which the re-
fugees from West Bengal should be
induced to return to East Bengal.
There should bo a planned organiza-
tion led by some unofficial leaders for

rehabilitating persons who have once .

left their country. Pcople from West
Bongal should be asked to go back
and inhabit their own lands. Tt is not
a fact that the refugee problem is all
one-sided. The difficulties - which the
Hindus of East Bengal are fecling,
namely, that their houses are occupied
by others is equally felt by West
Bengal Muslims......

‘/'Shri Syamnandan Sahaya : Are you
sure ! Do you say ‘““equally”’ as a
reaponsible Member of this House ?
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8hri Nasiruddin Ahmad : Not quanti-
tatively.. The problem is_there. It is
not in quantity but in qguality. I
never made any secret of that. In faét
there are problems in Weet Bengal of
which remarkably there is no attempt
and no reference made in the eloquemt
speeches and writings of Dr. Mookerjee.
The press in West Bengal is entirely
silent as to what took place during the
great killings in both Bengals. I
believe the hon. the Prime Minister
and the Deputy Prime Minister who,
as it appears from their speeches, were
fully aware of it but they are not, pub
licised. They have no press ; they
have no platform. All that I wished
to say was not to minimize the great
difficulties in East Bengal ; they are
inguperable. They are much greater
in comparison with what happened in
West Bengal. I was emphasizing a
point ; I was merely emphasizing a
qualitative comparison, that is all.

I submit that this is the way you
should tackle the problem. Ycu
must not accentuate it but rather re-
trace your steps and try to mend
matters and ask the people to go to -
their own homes and create conditions
unofficially by creating public opinion
and other means of publicity, cons-
tructively to create that atmosphere,
to create a sense of security and induce
them to return to their own homes.
These are some of the little suggestions
I have to make.

Hon. Members : We can go on up to
5.30 today.

Mr. Deputy-Speaker :—The = hon-
the Prime Minister is unable to be
here owing to a Cabinet meeting.

An Hon. Mamber : There are so
many other Miristors.

M:. Daputy-Speaker : Order, order.
The Hon. President is also giving us a
party at six o’clock.

Shri Kamath (Madhya Pradesh) : Mr.
Biswas can represent the Government.

Mr. Deputy-Speaker : The House will
sit till five thirty today. Order, order,
hon.. Members must note that the -
debate will conclude today and the -
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[Mr. Deputy-Speaker]
hon. the Prime Minister will reply
tomorrow, as ut present fixed.

There has been a request made
earlier in the day that the Question
Hour, that is, all the questions tabled
for tomorrow may be taken up on
Monday the 14th, when the House is
likely to sit.

Shri Kamath : The questions may
remain for tomorrow. That will not
make any difference.

Mr. Deputy-8Speaker : There is a lot
of other work and therefore the other
work may begin as carly as possible.
It does not make any difference bet-
ween tomorrow and thc 14th. As
suggested earlier in the day the ques-
tions tabled for tomorrow will be
taken on the 14th.

Shri Deshbandhu Gupta (Delhi) : The
problem has already been dealt with
. from different points of view and I do
not propose to cover the ground which
has been covered by other hon. Men-
bers of the House. It is admitted on
all hands that the issues involved are
grave and are of tremendous importan-
ce to both countrics and that they do
not admit of casy solution. I am one
of those who did not expect any mira-
cles to be performed by this Pact and
I have been a keen supporter of the
same from the very beginning, It is
common knowledge that soon after
this Pact was concluded, the All India
Newspaper Editors’ Conference lent its
wholehearted support to it and that
it was the first big organization to do
80. They went to the extent of invi-
ting the All Pakistan Newspapers
Editors Conference Standing Committ-
-tee to Delhi with a view to chalk out
a common code and a common line
which should be followed by papers of
both India and Pakistan to secure an
implementation of the Pact by the
masses. It is a matter of no small satis~
faction that generally speaking the
Press of India, and I must say most of
the papers of Pakistan also, tried their
level best to achieve the object in
view and lent their moral support to
.the Pact. On behalf of the Editors
Conference, it was my privilege to
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visit East Bengal about six -week
back. I went with some of my collea-
gues one of whom was also a Member
of this House, I mean Shri B. Shiva
Rao. It was thus in all sincerity and
in a spirit of finding evidence in support
of the Pact that we went to Dacca
and I must admit that we had a very
cordial reception there so far as the
Government was concerned. They
looked after us very well and tried to
make us feel that we were quite at
home there. During our short stay
we tried to find such evidence of the
successful working of the Pact as could
be placed by us before our countrymen
on our return.  No doubt, there were
things which we saw and could be
described as encouraging. The fact
that there had not been many commu-
nal incidents since the Pact was con-
cluded was one which deserved special
mention and it did give us some satis-
faction but I must say I and my
colleagues were greatly disappointed
on onc score. We were anxious to
meet some Hindu families which had
actually returned from West Bengal
as a result of this Pact, but unfortu-
nately with the best of efforts, we could
not meet any such family. We went
round Dacca and also visited some
suburbs of Dacca but did not come
across any such family. Dacca was
once a town, which had a large majo-
rity of Hindus and perhaps 80 to 90
per cent. of the trade and business of
this capital of East Bengal was in the
hands of Hindus. We were sorely dis-
appeinted to see that even in this great
city there were no signs of return of
sense of sccurity amongst the Hindus.
On the contrary we saw some very
tragic things which made us feel that
in spite of the fact that more than

two months had passed, a sense of
security had not returned. To be very

frank, things were pretty bad except

for the fact that there were no riots,

there were no communal incidents and

that there was a slightly better feeling

amongst the muslims towards the

minorities. We did not see any evi-

dence of the fact that the minorities

were willing to stay there. It was

clear that those who could afford to

leave ' East Pakistan were not at all

keen to prolong their stay there.
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As it is almost an admitted fact, and
the hon. the Prime Minister has him-
self admitted it, that the Pact had failed
in so far as it was expected to give
a sense of security to the minorities
in East Bengal, I would not like to
fire illustrations of misbebaviour of
the majority community or give ins-
tances which had come to our notice.
But, to one thing I must make a
passing reference. We were able to
see in Dacca not more than a dozen
Hindus actually werking in their shops
and some of them were seen going about
i lungis which was not usual with
them. It was out of fear and they
did admit that fact. But perhaps it
would not be right to generalise things
from that instance and I leave it to
the House to draw its own conclnsions.

5 P.M.

There is one aspect of the question
which has not yet Leen discussed in
the House nor a reference to which
has been made by any hon. Member
and which struck me and my collea-
gues in the talks we had with some
Muslims friends there. That is, that
generally speaking the East Bengal
Muslims did not really like that the
Bengali Hindus should leave their
homnes. On the contrary I can say
from personal knowledge and from my
talks with these friends, that they were
quite keen to tetain the Hindus of
East Bengal,  But, most of them were
finding themselves rather Lelpless in
the matter. One interesting thing in
this connection which I would. like to
mention is that some of the Editors
of East Bengal Muslim papers, who
are_le:ders of public opi:ion there,
went to the extent of sayirg, in con-
fidence of course, but as it is public
knowledge now, I think I am not
betrayving that confidence, that they
were keen that the Bengalee language
should not be interfered with. They
did not like Urdu being imposed upon
them and it- was a major issue so far
as they were concerned. They still
have the highest regard for Rabindra-
nath Tagore and other celebrated Ben-
galee writers and they miss on the East
Bengal Radio items from Tagore or
songs from other Bengalee writers. I
can say that some of them were quite
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impatient to see the situation improved
but they were feeling helpless. That
was the silver lining that came to our
notice and we realised that left to
themselves, perhaps, things would
have taken a different form. But
the situation was such that it seemed
to be beyond their control and they
could not help it. Today it was the
Punjabi administrator or the Bihari
administrator who was ruling East
Bengal. It appeared that in this
matter the East Bengalee Muslims were

as helpless as anybody else could be.

I would like this fact to be taken note

of so that when we draw any conclu-

sions our conclusions are correct. But

if things go on as they have done 8o

far, the Hindus in East Bengal can not

feel secure, and left to themselves, if

they could manage, they would like to

leave East Bengal and come over to

India. But, if somehow it could be

managed in a manner that the East

Bengal Mulsim has a voice in the ad-

ministration and, is the master of his

province or of his country, then, per-

haps, I am sure things would shape

even now differently. I do not know

what my hon. friend Dr. SyamaPrasad

Mookerjee or my other friends who

come from that part of the country

think about it. So far as I am con-

cerned, it struck me that it was due

perhaps to the failure of leadership in

East Bengal that such things have

been allowed to take place. And

matters have come to such a pass,

that even the strong tie which bound

East and West Bengals has been

broken or become feeble. It will be

interesting fer the House to know

that even tcd=y in East Bengal the

most widely circulated paper is pub-

lished in Bengalee; it is the 4zad, and

all other Urdu papers which were

started of late, have practically no

circulation. '

Then, as I have said at the very
beginning, it was in a spirit of friend-
liness that we went there to find evi-
dence in support of the Pact which we
could place before this country, but
we were disappointed. My first dis-
appointment was that in the Indo-
Pakistan Editors’ Conference in Delhi,
a golemn sssnrance was given by the
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Bome Minister of Pakistan that the ban
.ogainkt West Bengal papers would be
withdrawn. That assurance was given
_afber consultation with the East Bengal
Government. That is at least what
we were given to understand. In
view of this we had’ hoped that this
assurance would be translated into
action immediately and that the effect
of this on West Bengal Press would be
that they would support or give, at
least agree to give, a fair trial to the
Pact. But, it took the Pakistan Gov-
ernment more than six.weeks, or two
months to implement that assurance.
In fact it was after a lot of argument
that we were able to persuade the East
Pakistan Government to do it. They
pleaded all ignorance of the assurance
and it was the greatest shock we got
when the Chief Secretery of East Bengal
told me and Shri Shiva R0 that it was
ouly the day hefore that he had come
to-know that such an cssurance was
given by the Home Minixter of Pakistan.
We were simply amazed at it and did
not know how to deal with such people.
An assurance was given by no less a
person than the Home Minister of
Pakistan and, it was a public assurance.
After two months of the assurance
when the Chief Sccretary told ns that
he came to know of that fact only the
previous day, Iand my colleagues felt
very much diswppointed.

Then, came some of the unfortunate
speeches delivered by the Prime Minis-
ter of Pakistin in the U.S.A. They
.created quite a problem for us. The
Editors of hoth the countrics, were in
all sinocerity, trying to do our little bit
to contribute towards the smooth wor-
king of the Pact and any thing which
created difficulties in the way of the
implementation of the Pact emb~rras-
#ed us. As we had no good explana-
tion to pive for these specches, our
friends of the Pakistan Press were
more embarrassed than we were. They
too had no explanation to offer. They
were themselves at a loas to under-

. gtand as to why such speeches were

" dslivered. by the Prime Minister after.

he had rigned a éolemu pact in Delhi,
Our Priee Minister has emphasised

that the importance of the Piot lay
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in- the approach behind it. I agree
with him and feel that it is from that
angle that we should judge things and
draw conclusions. My  conclusion un-
fortunately is that the approach which
our Prime Minister recently valued was
not there. I do not think there can
be any two opinions about it. I am '
sure if vice versa had been the case, and
our Prime Minister had made any such
speeches as Mr. Liaquat Ali Khan
had done in the United. States of Ameri-
ca, the Pact would have been torn then
and there. It is highly creditable for
us that in spite of the unfortunate
speeches delivered by the Prime Minis-
ter of Pakistan, we did give a patient
trial to this Pact and we are still giving
it.

- To my mind the real value of this
Pact lies in the fact that we wish to
solve the indo-Pakistan problems by
negotiation. War, which is the other
alternative, is too serious to congider.
But, it certrinly requires two to play
the game. My one question to tle
hon. Prime Minister i¢, that docs Le
really believe that Pakist .n has played
the gaome with us so fer . If he thinks
80, then it is rot for us to suggest any
other solution. Ti ¢ Pact is there and,
has done some detinite good; it has
already brought relief to lakhs of people
and there is no doubt about that. No
one in Indis would sryv that this Pact
which has saved so much human misery
should not be given a further trial. But,
the question is whether the right op-
proach which the Prime Minister values
so much, is there, looking at that from
the human point of view, from the
political point of view, from the com-
munal point of view. I feel that the
things which we saw there with our
own cyes lead to a different conclu-
sion I may also 2dd that this, came 2s
a shock to us. To quote another exam-
ple, may I refer to the appointment
of the minorities Minister by the
Government of E1st Bengal. We read an
announcement about the appointment
of the Minorities Minister while we
were in East Bengal. There was gene-
ral disappointment against the choice
and no less a person than Mr. Mandal
who is by no means unfriendly towards
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Pakistan, and who is a Cabinet Minister
in Pakistan, has criticised in very
strong terms this appointment . This
appointment showed the real mentality
of East Bengal Govt. in such matters.
It is clear that it was not the spirit of
ths Pact th:t Pakistan was trying to
follow; it was merely the letter of the
Pact that they were adhering to. These
things lead to one conclusion and
one conclusion only that is that al-
though the Pact was signed solemnly,
by both Governments after the full
realisation, that it was to the advan-
tage of both countries so far as Pakistan
was concerned it has not yet played the
game by India. I would very much
like this Pact to be given a further
trial. But further trial can bear fruit
only if there is a suitable atmosphere
for that and the responsibility for crea-
ting that atmosphere to-day, I must
say, lies more on Pakistan then on us.
There have been lapses here, I admit.
There have been incidents here which
we must deplore, and the Prime Mirister
has_rightly made reference to that
But it would be very wrong to infer
that things are as bad here, as in Pakis-
tan. It is common knowledge that
irrespective of the Pact we have been
treating Muslims here as our equals;
our Constitution also provides -that
no one can deny that and. we can raise
our head. hefore the world with pride
and claim that India is a secular
State not only in name; that the Funda-
mental Rights are the same both for
the Hindus and the Muslims. We
have appointed muslims as our envoys.
We have Muslims as judges of the
Supreme Court, we have them as High
Court Judges, as District and session
judges, and we also have a large number
of Muslims working in our Pclice. In
India the highest places of trust and
responsibility are open to them and
no onc can say that Muslims are in
any way being differently treated here.
But is it not disappojnting to find that
oven after the Pact, in East Pakistan,
the very first appointment which ‘they

made, and. which was an obligation

under the Pact, I mean of the Mino-
rity Minister, they appointed a man
who does not enjoy the confidence of

hainorities? That being the spirit, I -
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- must submit very hun;hiy to the Prime .
Minister that he has got to také note
of this fact. .

There were several social fanctions
held in our honour ; and I must ad-.
mit that we received }lavish hospit- .
lity from our hosts but it was signifi--
cant that even in receptions which-
were -attended by as many as 200,
guests we did come across more thaneé-
a dozen . Hindus. In a plee kka
Dacca which had a majority of Hin-
dus at one time we found this as peet of -
the ‘situation hard . to ignore.
Therefore, my humble submission to
the hon. Prime Minister is that it is
admitted on all hands that the Pact
has done some good. It would also be .
correct to assume that no ene. wants.
war, much less India. Indeed, I am.
one of those who would go e¢ven further -
and say that if both Dominions wish
to prosper we will have to have com-
mon defence, a common foreign -policy -
and a common system of communica--.
tions. Unless we do at, I do nof
think there is any salvation for these
two countries. But India cannot do -
that alone. Unless Pakistan leaders
also realise’ that it is to their advan-.
tage we cannot achieve that object..
The pact has to be implemented not
merely in letter but in spirit otherwise .
I do not think by pursuing this Pact,
we can save the situation in any way.,
I repeat that I am for giving this pact
a further trial. T attach much impor-,
tance to the regard which the East

Bengal  Muslims still have for the
Bengalee . Hindus. That aspect of

the question should not be dismissed
lightly. I think it is a factor which.
must be taken note of. But things
can improve only if the Prime Minister"
is able to convince the Prime Minis-
ter of Pakistan and make him realise
that the consequences of the failure of
the Pact would be very serious, He
should know what has happened after
the Phct, and should be told that unless
there is some satisfactory assurance’
for the future, I do not think we ¢sn:.
hope for anything better, howsgever’
much we may work for the pact,

1 do not want-to take more tim of

the House, though I can go on gueting’
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instahce after instance to show that
the pact has not been worked satis-
fattorily in East Bengal. Dr. Syama
Prasad Mookerjee and other friends
have already cited before the House
many instances which go to show that
oonfidence or a sense security is not
in any way returning to the minorities
in East Bengal. That being the case, I
would like to make a suggestion to the
Prime Minister and that is this. Let
the Prime Minister talk it out with the
Prime Minister of Pakistan, let him
lay all these things before him and
have a full and frank discussion in the
light of the facts brought to his notice.
He must be told that there can be no
shilly-shallying hereafter. India means
business this time and if Pakistan too
means business, then and then alone
we are prepared to give the Pact a
further trial. If that be not the
ease then we will have to think of
something else ; what that some-
thing else can be, it is not for me to
suggest. It is for the Prime Minister
and the leaders of the country who are
in possession of the full facts of the si-
tuation to think out and take a deci-
cision . I only want that they should
not ignore thesc hard facts, and unless
and until they are satisfied that Pa-
kistan wants to play the game, this
time it will not serve any useful
purpose to persist one-sidcdly in
implementing the Pact.

fbri Kamath : The Prime Minis'er’s
speech of yesterday did not offer any
solace to the millions who have been
uprooted from East Pakistan. It did
not assuage their sorrows, it brought
no balm to their gapping wounds. His
speech lacked the genuine ring and the
determination of the Prime Minister
of a State whose responsibility for the
material rehabilitation of millions of
displaced persons is absolute and un-
deniable. His speech could not wipe
away the tears of the widows and
orphans thousands of whom I have
seen in Sealdah and other places in
Boo?l, shivering in the cold pace of
the April Paot. The situation demanded
the way of Gandhiji the touch of the
Mahatma, his sympathy his under-
‘standing, his compassion, and not the
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anéry exhortation the pique and the
petulance of Pandit Nehru.

The situation 8 summed up in the
Prime Minister’s own words which I
will read out from the note circulated
by the External Affairs Ministry. He
has summed up the situation in one
sentence and it is this:

“ T think it is true to say that
there is no sense of security in the
minds of the minority community in
Fast Bengal.”’

‘ 8o far as India is concerned in
rural areas lands and houses are
being restored to the owners except
in cases where the owners do not
return by the commencement of the
sowing season and the lands were

therefore temporarily settled with
migrants .

As regards East Bengal the note
says:

““ No exact information is available
a8 to what percentage of migrants,
who have returned to East Bengal
have got back their properties or
otherwise have been rehabilitated .

I do not want to waste the time of the
House by reading more from the note.
My hon. colleagues have no doubt copies
and they would have studied the note
very carefully. Wherever information
is required as regards property res-
tored or other relief measures given to
the returning migrants in East Bengal
we find that no information is available.
That is the negative aspect of Pakis-
tan’s policy in this regard. Either
they have not done anything or they
have not supplied any information,
while we have been implementing the
Pact in spirit and in letter. -

Listening to the Prime Minister’s
speech, I for one felt that he was ma-
king a fetish of secularism,—Secular-
ism, may I say, with a vengeance, se-
cularism run riot. Recently one of the
office-bearers of the Congress Organisa-
tion, the General Secretary himself,
Mr. Shanker Rao Deo, exhibited this
type of secularism in Nagpur when he
refused to garland a portrait of Mahat-
ma Gandhi. He declined to garland
the Mahatma’s portrait on the ground
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that he was a votary of a secular
State. That is the pass to which we in
India are reducing ourselves. We
worship an imaginary secular State and
try to draw from it the conclusions
that we want to be drawn, about which
we have already made up our minds.
The Hindus and Sikhs and other citi-
zens of India are lumped together as
non-Muslims. There are only two
communities of people in India—
the Muslims and non-Muslims. That
is again secularism with a vengeance.
That, I think is at the root of many of
the troubles that face us today and
many of the conclusions that are being
drawn today by Government. But
T find that Pakistan is not afraid of
proclaiming itself an Islamic State.
The other day one of their big wigs
a big gun in Pakistan said that the
delay in formulating or in drafting
the constitution of Pakistan is
because they were so careful about its
being an Islamic constitution that they
could not proceed hastily. They have
to consult many of their religious heads
before they could make up their minds
about it. That is to say they are not
afraid nor ashamed of proclaiming their
State as an Islamic State, while we—
I do not say that we must be a religious
State, not for a moment—can be a
democratic and thus a truly secular
State but not a secular State as some
of our leaders wish it to be.

Mr. Liaquat Ali Khan in one of his
speeches in America said that the
only aggressor of which he was afraid
or the only quarter from which he was
afraid aggression might come was In-
dia. That was within a month after
the pact was signed in Delhi. That
was the attitude of the head of the
Pakistan Government within a month
of the signing of the Pact. I do not
refer to the other speeches, because
Mr. Deshbandhu Gupta has dealt with
those speeches made by Mr. Liaquat
Ali Khan in Pakistan. But I would
like to refer to the conclusions that
we are reduced to because of our pa-
thetic faith in secularism. May I
bring to your notice, Sir, and also
to the notice of the House that Euro-
pean States which have been secular
wholly secular ; have not been averse
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to the exchange of populations. TurkeY
which under Kemal Ataturk became
secular State, fr ely agreed to exchanga
her Greek popeation for the Turkish
population inulreece. Here I have
got the Lea Ggue of Nations publica-
tion about the exchange of population
in Europe. My friend Dr. Mookerjee
yesterday referred to this very exchange
of population during the war years,
that is from 1939 to 1945. This book
which I have got in my hands deals
with the same exchange of population
during the inter-war years, that is,
1919 to 1939. That is to say, during
the last quarter of a century in Europe
this process of exchange of population
has been going on and no one would
say for a moment that any State in
Europe is a theocratic or a religious
State. The conclusions and observa-
tions made in this regard in this book
are extremely interesting. These re-
late to the inter-war years in the va-
rious States of Europe. One of the
healthy results of the exchange eof
population was that the relations bet-
ween the States became smoother and
more cordial, and the source of fric-
tion was removed to a large extent.
But here we refuse even to consider this
proposition of an exchange of popula-
tions. It does not mean that if we ac-
cept this proposition we cease to be a
secular State. It does not mean that
we ask all the Muslims or for the matter
of that all non-Hindus to quit India.
It only means, so as to balance or to
maintain the political and economic
stability of our State—not from the
point of view of religion or communal-
ism but mainly from the point of view
of the political and economic stability
of our State we so agree to exchange
populations, so that the economy in
both the States—Pakistan and India—
may not be disturbed. And the same
applies to the exchange of properties
at governmental level, if necessary
on an all-India or regional basis. TI is
is a suggestion that must be seriously
considered by both the States.

I come now to the point that the G-
vernment cannot rehabilitate the re-
fugees that came in millions and are
still coming in hundreds of thousands to
India from Eastern Pakistan, Heve
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lgﬁm it psms me to- say that the atti-
tude of G@overnment, the policy of
Gamment «in this regard has been
{agking ib genuine sympathy towards

tbe: displaced persons. To take only
;ome instanoe, when the. refugee prob-

‘lem. was_pressing hard, pressing very
heavily on our economy, when we had
the resoyrces to help them we did not
approach the proolem in the proper
manner. I will quote only. one ins-
tanoe and that is, we had in Disposals
~jextile goods worth ahout Rs. five
.erores and coats were disposed of for
“Ra.three. and Rs. 7/8/- cach to non-
g The refugees were left to
find whatever they could buy in the
open or black market. T am sure they
oould not buy such coats for less than
Bs: 25, 50 or 100.

-l‘. Deputy-Speaker : Arc they woollen
or ootton olothing ?

*.-ffhrl Kamath : They arc woollen.

‘Paniit Thakur Das Bhargava : New
olot.hes or worn out clothes ?

‘giei XKamath : New clothes. Out of

Rupées five crores textile disposals T

eve the refugees were not given
_even half a crore of the property.

. Pandit Thakur Das Bhargava : Where
are they lying ?
« Birl Syamnandan Sahaya : How

- maany more things have you got in the
- basket ?

Shri Kamath: I have not got any in

my basket but the disposals basket will
_sghow you many more things.

‘Mz. Deputy-Speaker : Is the short
oott three rupees, or the long one ¢
St Kamath : The short coat is
Evpeﬂ ‘three and the long coat is
<Re.7/8/-. I am sure this long coat
‘oannot be had for less than Rs. 70 or
< Ra.-80.
"Shi 3. R. Kapoor (Uttar Pradesh):
- Wil the hon. Member put on the long
coat 1

fhri Kamath : Then, there are ins-
’tumel of mfngees coming over from
“ Eagtert Pakistan and finding_no acco-
qﬁcﬁ\m Th» Prime Minister’s
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note referred to requxsltwmng of
houses*in East Bengal even after the
pact and even after the migrants have

_returned to East Bengal. But, in cur

case, on India’s side, we have turned
out .he refugees who occupied Muslim
evacuee houses, while on the other side
they are requisitioning houses in spite
of the fect that the migrants have re-
turned. In Agra, the other day it was
reported in the papers, it happened that
in one of the mohallas the Hindu re-
fugees asked for the lease of some of the
Muslim shops which had fallen va-
cant, hut the other Muslim shop-
kecpers in that wmohalle protested
against the lease of such shops to
Hindu refugees and went to the length
ot saying that if Government leased
these shops to the Hindu refugees
they would be creating conditions when
they would he compellled to leave India
for  Pakisten. The lease of these
shops to Hindu refugees was thus pre-
vented, and the shops were allowed to
remain vaeant rather than be given to
these refugees.

Shri J. R. Kapoor. : That has becn
a very unhappy story there. I would
request my hon, friend not to mention
it.

Shri Kamath : That iz the attitude
ot Government towards solving the
problem of the refugees and ‘heir re-
habilitation.

Now, various remedies have  been
suggested for dealing with the problem.
There is the proposition of capital levy
and the proposition of liberty tax. I
think all these suggestions must be
seriously considered by Government
to se¢ how far they can riisc money
for financing rehabilitation of refugees.
[ would even go so far as to say that as
an emergency measure we might even
put an end to or do away with prohi-
bition at this moment and finence the
rehabilitation measurves through the
income that will wcerne to us by the
step taken. I would pot shirk even
that.

In conclusion, I will only say this
thing, that this problem is assuming
iremendous  proportions,  terrible
proportions, and if Govemment does
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not proceeo to deal with it in a planned
manner, there is before us either revo-
lution or worse than revolution. that is
chaos. None of us in this House, and
I am sure none outside, will for a
moment be happy at chaos or bloody
revolution supervening in this coun-
try. It is no good for Government
to lathi-charge or tear-gas the refu-
gees who rise in protest againt their
sufferings. Government should deal
with this pro in a more humane
manner. If overnment does not
act wisely ¢ nd act before it is too late,
T am atraid thet our Government also,
our rulers also, God forbid it—will go
the way of Burbons of France and the
Romanovs of Russia. I for one am
not happy over the happenings today
in the country, but if the Government
does no - act betimes, that is the only
prospect that faces our country. There-
fore I would earnestly implore Govern-
ment to give top priority to this
problem. The conditions today in the
country—the refugee problem, the food
problem—are reminiscent of the condi-
tions that prevailed in France on the
eve of the French Revolution, the
picture of which was drawn, I believe
by Lord Chesterfield in a letter to his
scn. That is a thing, a prospect at
which none of us will be happy. That
is 2 condition a state of affairs which all
of us would like to avert. And there-
fore, I plead again with this House
and the Government that it is im-
pussible for us, for the Government, to
rchabilitate the millions who have come
fron Pskistan, let us at leest say
that the pact and other measures
have failed, are going to fail. Then
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Government will have to set aside this
fetish of secularism and will have to
tackle this problem in another manner,
and we will have to seriously consider
the proposal of exchange of popula-
lation on a jlanned basis, either on an
all-India scale or on 3 regional scale. Mr.

- Shankarrao Deo said that some Mem-

bers had referred to the failure or suc-
cess of the pact, and that that is not the
proposition before us. But the proposi-
tion is that the Bengal situation be
taken into consideration, and if the
Bengal situation be taken into consider-
ation we cannot but consider the
success or the failure of the pact in this
regard. Mr. Gopalaswami Ayyangar
in his speech referred to certain settle-
ments, certain agreements certain do-
cuments, but as Sard:r Patel has often
been saying in this House, nothing is
permanent in this transitory world.
Nothing even the Bengal partition of
1905, a settled fact, was unsettled later
on by other wayi. But here, as Dr.
Mookerjee suggested, if by agreement,
common consent, the settlement of
partition of Bengal could be unsettled
even today, and if the two Bengals
could unite, or at lcast if they can agree
upon this exchange of populations
why should Government not consider
the problem in this light ? I there-
fore, in conclusion, would request the
Government to wake up betimes and

take early action. Otherwise, if
chaos and revolution supervene, God

save India!

The House then adjourned till a
Quarter to Eleven of the Clock on
Wednesday, the 9th August, 1950.
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